2291 Re. Closure of BH.U. SRAVANA 12, 1888 (SAKA)

G WETT ;. WA FT qF A
@G A Y AT

Shri Hem Barua (Gauhati): I think
the questions could be allowed now,
Sir, and the Members may be permit-
$ed to put questions.

Mr. Speaker: I have said that
I might put it up for another day. If
he wants, Shri Hem Barua might put
Ris question on that day.

AP I ARy, ¥ TF
STAFTL =0EAT § ...

WeqR wE T - AT 7ER A
¥ F FT I CQIE | W T
=t aTE FY AT B FY F qIAT F

Shri Priya Gupta: This is a very
#mportant question. Closing down of a
national institution is a loss to the
public. One day’s delay in the discus-
sion of the matter is equivalent to one
year’s loss. So, it.should be discussed
today.

Some hon. Members rose—

Mr. Speaker: How to deal with
this? 1 can call only one after the
ether. I wil. not al'ow this kind of
thing. I cannot carry on the proceed-
ings in this manner, When I call one
Member, some other Member stands
up and he just obstructs the proceed-
ings. That cannot happen.

Shri U. M. Trivedi (Mandsaur): Sir,
I have pleasure in informing you that
Shri Vijya Bhushan Singh Dev of Jas-
pur has joined my party, and he may
®e allowed a seat accordingly.

Mr. Speaker: Yes.

S amEr : § g OF ATEEry
|MATE | o Fo Fo TAST FY oW e
A 2TARPIIE AT 29
Fag ...,

g WEEE: & 3Eer sEa
AL T wwAT | qF T q@T TG &)
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MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS—
contd.

Mr. Speaker: The House will not
take up further consideration of the
following motion moved by Shri H.N.
Mukerjee on the 1st  August, 1966,
namely: —

“That this House expresses its
want of confidence in the Council
of Ministers.”

Shri R. S. Pandey

Shri P, K. Deo (Kalahandi): May I
know when the Prime Minister
wi'l reply?

st TR agAresy (TAT) 0 wea
qEE, FA o W [ART Afgar ¥
ooy AEw ¥ QY 4w F waerET &
F@ A TF A ag fF g F
qTegw § FEI W FET fEAr o,
@R afz 971a ¥ W1eaw ¥ ag FIOR
T AT FE ZAT TRAT AT G
Tg g AR FT AT qGA F a0
o §9g F &y W oF gw fagl
¢ fs ag @ TET F9 Av g gwar
g

T I &7 F T AT T /Y
Yo TH FATET AMfZAT 7 &HIT § IR

T2 2 “§7 TrE, W@ §g
FE AT AA-——

TMo T FAIGT gt (Frgrar) :
# oF gIEAT FT W ISAT ARAT
g

NI TR AFATOIT: 5 Y |

Tro TR HAETAfgar:  § Faw
T I IITWIE |
Mr. Speaker: First there ought to be
silcnce so that we might follow the
proceedings. Such an atmosphere has
developed here that members have to



2293 No-Confidence

{Mr. Speaker]

speak at the top pitch of their voice to-
be heard. The atmosphere should be
more intimate. There ought not to he
any attempt at any great oratory or
loud speaking. There oughtnot to be
an atmosphere of arguing with the
other and we shoulg f:el that intimate
ly we are discussing certain things for
the common good, so that we can hear
each other even if we speak at a lower
voice. Membeors begin at a very high
pitch. I appeal to all of them to take
this into consideration.

o TR AR Nfgar : AT aR F
faage w=a am@ ag 7 o1 @ &)
1 a 7= frAt § Y oF g fagw
fs F1 aeer Rt g § T 0B
aF g, TEF WA §E g
[fSA AR a1 7 Tg T AT T
(2 feugfacger g aw 3 fis &
T A TEGT FfAwa<F O FT
T T FAT E | $Y @i 98w
£ 5 I w2 SwaET afaw? aeEm
& srar e 1 A AT i qw
g arw ¥ fag @ 7€ ok w=m @
v S AR g F @Y awr v
T E, A AT I§ AR
=, £¥T19, fadig @9 3o F S=q
QT § 1 W AR F qET e
T q, WY FEAT & F!

ST WEIEH : ST qIIET T FY
0 ¥ gAET § TEF AT I
g @1 A1 wr Wy f) o
f& S vt ST FY § ar & oy
T 2 T §E IW FH F 1 Al
T avg g aEe A afed

o TARTEI AT : 30 ag
Yr@E AR AT MIFAE a1 UF
fomm & e £ W gy faa gex @
gNH 99 AT g

ARG ¢ FAWG W AR &
T g6 ST WY €
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=t TR A Ay - F NS & arwar
g Tfy SR ¥ AT qear )

THAFAG G : AT WA W
R

wma Rg T ¥ fadh e fag
T #g wIF g dEw ¥ fg @
Fg ETE | AR A arfears W@ T
T = g

Y TR Gg@ Q1989 : TF A
a5 =iz fear war av g9 fiv § wody
#e g ad AT wrar| OF a< § g
¥ AT 91 WX WIeR qE e feur
qr zgfag 794l & g ¥ § QA9ar
!

# 7g ¥ @ a1 fF = A w=m
Fra favir & 3g o 3T 7oA W 97
fear w1 Tfid ¥ I= AR WO
TN BT AT FET &1 T AT WA
Afeg f&  sforr o=t www F G
2 AT A &Y & i g agh an
Wy &, JaET AT 99 7
& &1 a9y g7 for o g fag w1
AT a7 g AT AR AT FL ATV
T g qF TN w11 miRgEE
o< § & FEa &1 AW
S ¥ W= A TG A8 § F
qe5.g gl ¥ 9y S Y A
fX sar &7 frena gw e 3
S #T A wE § I g9 fge
T 371w A fEed wEe w1 H e
T Ag A Wigdt #E o
TaT MR AGY TAET JAT ATEA
forq @ fadig o AET F a@ WA
1 FoT st S 37 qIET F1oAmad
& a1 374 a1g gf TR ) afes
# g g g fr ar@i S ag
T S FT qIT HET TGT E AT I



2295

o qur ot g & 5w qrdf
T 9 AN B qT AT &Y WM §
7t wE faems g0 T8 e
™! W WERW A ATHT Ao
WO T AT AT AT IR ZTE 7T
< firo 7EY fear war qr? Igay
o fead @ ¥ wr Tm @Et
gn # W A g3 g 99 19
&R & a1 AR 3T W P W3
fem o1 wwar &1 = w0 &, w=nw
1 &, TR aforwr AE =Y &y
1 @@ T oF T=REW &, @y
T OF T, @E T 0
|GT F WA § fow F WTr ag FAY
FAT 97 3 o & 1 F waEAT
sreaT o oF aifear ot 91 w7 &t
|ifgar s &7 g o Jar @ oA
A TR ot wif #1 fa o
T gA AW A A mEN AR fawEw
AR AET T 7T et F wfq AR
wios 5fa &, sawt fomm /g e 1
ST ST & fF Y faolr #gi e
IET § ag Sud weqmr & g fom
ST g1 foig s fed g § Sy
Afgar I F FqTT F¥ &1 qfeww ¥
« FT FAeUT aF faaa o fag fadr
T § IR AHAT TN R &1 A
ST gRe § fF & faviw we% feg &
@ T € W daw AR gl
& q} #§ favig fFar s § 1 wEEEA
¥ Qi 3 favig faar @ § 1 w1 Afad
wifa 99 X F fwd e AT §w
g Affrfrmr e aw di & &
g 1 at arEr | T g

o ofewm g, Waaw g,
AT & SAT AT AEHT 7T a9 GHG
FTasg ¥ g Fe AT i
q q37 7@ ggn, fomy a9 e qd)-
Ia i 797 geg THe fFar @ 91
| gEY 3w foam fF wt uem
YT A ), FAET L T L.
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Motion 2296

st fro %o i (TEER) :
9™ F B I, ¥ R/ I qA
)

ot TR agrE avan ¢ 9w @ @
g

TR AGEE : TR qg 19 H

& o Ty A4 HAT TRy
Shri R. S. Pandey: This is not a
reflection on you. I mnever consider

that you are old. You are as young
as ever.

Mr, Speaker: I concede and confess
that I am old.

st < agTa AT . IGF 91 3
F AT ATYEIR STl F HTAR 9
g€ T e fF rerETT e 9 )
faddr =&l ¥ asr WA R
F ST S T W AT
M WA FAT qEAT 1 ;A
et o= dafsq @ @ N @I
IgT LS A gs | AfwT R IFT
qMe@ F Aqe # wgraeg F4, LA
FAT | AT AR AU T F AR
T AR S T F ADA ¥ AR H
R eraramdy €Y g, fer s 9T 9gF
TQ | oagt F agt T M)
#Fgm agarg 5 foir @ A
ufe, favir 93 Y awan #0w & &1
AT Y SAQT W srar &1 o
a1 F e W w1 grft | g AW
wif § @ IFFT W gHY WU 49

frder faar 4, gad smAfREm
far & = Sa= g § W ARl

Tt guA AT & fF wAar gaiR |
g1 T AR gfeamon F ait § g
fatg forar &, waqeqa & T § A
g oty forgm €10 4 1Al ot gy
i fag g fr g & AT & FaqW
¥ Tq @Y &1 wageaq ¥ g 99
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[ Tw @ awia)

e FY AT frady & fF v
T T Y 1 @ o R
SR ot T fay aifed fF gw W
T A ARAIY T faFg FIAT e
{ o s g fag ofea fs s
A< F safaer.d @39 ¥ safe
wifew dud fge @ 8 0w
g F oy wza 9 21 8, AwiE
FT TFAT FT FiFqTET R ST QT E,
TF 9 F AE-YAT FT IOFIT &7
FEATHIC g W &, AR W §E A
AR S gm W
faFmm Jf ¥ w1 w7 W@ |
Wiiifes gRAMT &, ag WY gl &
awa-r%t-'rgn 3TAY FY TF T FH
& FAIRAT FF 98 AX 737 AR
T FLAT X3 § 1 qFF g0y F A TH
F1 F g9 fafrmr < wream @
w &) AT ARG e oaw YA
53 91 @I & fFoaw wwdw ¥ @
AT A7 AR g wagena S faaw
nr e" ww{H F q@ra § § % Far
sl fFad e wedw F @
§ 3 W% T qara ¥ gw W qvd
Freufadi @ s H A& o g
atg faaal F3M I9F A9 gw AR
W7 T FT TR FA | HAUST
§ IF HATAD AT F qIA F, BTI=ZAT
& aiad &, w177 F qrer ¥, 7ol F e
§ gt aq a0 § AR g 7 oY
gEraFT ¢ WA A FT E 1 gF F1E
a1 Mg AN E Few
W AT TIT qTAT A & | a7 At
faqTAT TR HAT T A AITH AT
qz a1 974, g1 97 § {5 faqar Fagr
& IAFICER | WA F g FH g
ST IeiTed FQIAT §, gF Ay geafa
7 AT §, M T I W g F fag
faa® omdq Ffargeivwenm
T M7 gA T IFHY gH gl
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1 3§ ARE-YET FT NCEAT
¥ g oAt fawmg FET TR E

oY HaewT § AT A AW I Fh,
oY qor a1y 9g %8 fv gH faeuw
O TEY A Tifed W WK F |
Fga § @ SAF AY-gTT 9@ w
I .FT qg S FgAar Tnfed 5 qTw F
FEANT & 7 14 & F g7 &1 A4
F & FoT, oA, 935, faet, &
aifs g% 78 9 & I F7 JeIA
g 7 I , AgfaTR #1 a3
g aff IT AR T Y Tw AT
AR I FLEATH T @3 | AFFT
T AT IZ Fga & fad e adf §
R AT IeY § 5 v &7 faww
1A ST A AT AR FEgAW F fAg
AR 9T WA, I gIEAT AR
AN g S IHC TG

az &% 2 5 "aTT A1 SE &)
QY ant ¥ arfer ad¥ g2 & ¥ s
3G fF ag AT *Y FAT FT IT AT
#Y a7 FF QU TG & aFAr 7, TR
AR T ALY 9 w9ar § 1 o a9
Y a7 I g, 7g T w21 Q
T a9t AT g€ | ;T g W G PR A
R qIFFERIT FT ATHAT T I AT
g% AT T AT 9 agq AfaF
G FAT 971 R AR A Gq4F
qeq A FY Fgd fF AHFGU T FQA
X g AR T FIGT q ;AT gH
THAFET 4T F gaA ATCE T
Fa@ F g I3 W
sqaeeT X @9 fFqr1 9g ¥R A
F@ 1 afrr F R s A &
qis M5 A § AT A Wl H
gy IgHI T E AR FA & 5 dry
Tt qE & <o STHY, AT I g T
FATR, A T HOH A AT FQ T
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sz o= < @rAtw 421 § a9 agr T
T F T T &, 9T qg qis-
iz FA F N T @ F AL TAR FA
g

FF gUT AT St A FFTH A
"o g1 WY &, T A ¥ a7
s au § 1 ga faadr ot A Fe R @
g7 & fam qu g 7 E A 1w R
Wi ST Sk & AT dwear 3
fs faq @1 b q¥ & 97 § AR
Tq AT FT gH g@ W g1 §@ I
q@ 1 & 5 foot e # T
WA § gAAT qrae & o ¥ oww adf
T MU FitE FI1T G A7 @ QT
¥ AqT qF AL TFAX )

# faQreY o= ivw # foeg A
TATCH AT F 5 | T H § ¢F
& F F T T GHTE |

Shri Nambiar (Tiruchirapalli): He
need not have any such doubts. We
will come back in larger numbers.

ot YW AgW qUoea: St aw s
G F0 grEed § gy afers dRT &
fgams &1 UF WX @ Fg FA
FER & faeg afamm-wemg a §
MR @l HiT T@ FEFEE T
TR & TFAT FY ST AT FT &
oA € R TR AT T 1 39
F gay a¥ qofas ArEE s -
nuemEE Fe7 & fF safee gk
A @Y OF § Afew o dnooE
gdeeld TS FHI FTT=AT FT
AT 37 § AR Jad wiaw gAr Ty
&1 WY v e fF oo w4 ager
saar § @ faard w3t ok faear
faesr w7 ®ed & N AT, B2 A
T wHTC AT OO Ay § 5 g
TG gH § WA F7 @ g
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Motion 2300
TG FFE FT THEAT F T AT
7eT FI | aTT ¥ UG AR @A

§2T FT W@ &1 g A1 AW FE F
TS F @ F

o G ¥ adg § 38 gu ¥
qasit | fawgam ¥ arv ¥ 3@ FEw
g ‘g ame, mw Ty, faagam,
faagare”’ | e 37 Tadifas =
F dm o & oz §, 97 T
oA ¥ 2T §, #7 I9F arfaat
¥ ¥ frdY 7 F97 ag Y FET T
17, ATATE ATH, AICT ATH, A77 117 7?
FA T FRT &1 TR DT FE, T
FE U FAfRar FE 2

Y wEet A g faw owEr &
Traeg § F=1 fF a8 = 35 30 #,
fsmar w18 gy Femar &1 § fraea
FIAT AT § T 7w A = AT
T AT FIT &, g FIT T T TV
g afF AT AT A T X, &=
T AT & AR ST MITeT 7 @Y =
g 9T & | THF FATET AT A qT F
T gn fF WY a@er A g, AT #if
AT IAET AT § WX sa¥ FE
sqfem T T& &)

Shri Nambiar: These accusations
were denied earlier. So, there is no
point in repeating them. Also, I want
to raise a point of order. If somebody
says that some people fronr abroad
are holding the strings and these
leaders are acting on the orders from
China, it is a very serious accusation.

it T WEE T A "I
Afgar o= =77 SEA | TR T
F faq #a1 @2 amE & 7 TEW F_T
f& afger w74 2, Afer S
A 705 =i F faw 3 /d
frarg st AT srfFad &
o1 fasers & fog Femfrrat aom & ord,
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[sf = wgrT qedw]
A IFFT A ATG A arg! WA
¥ fr faar & g &Y Fard, dfeT 3=
IHFT AT A g HT AT At S
wOre wlaamml ¥ A g 47 9wy
E 4

3g W w2 R amem ey ¥
w21 41 5 T Aq F A5 TAq™
g gEl, @ SAF ga9 e &
fageq s f& gad oo dfqurg
qg wez &7 fear @ f g 3w & wma-
qra At gHit

st TWEAE AEA (TG ) ¢
AFEo FY F7 5TX FTAN #1239
5 T fF ST & am a8

=} W TEE T0IF : §ATAT F A0
ag% 721 f&9 98 47T 99 g8 F AT A
TF QAT B 9T F g@ w4 F e
X fasmT S TS T 2 ITETE
N 7= F G AN

zmT T1e ST AMfeam § g Fgv
1@ 4TFT F g efeEt o mifai
s 7¥ 1 9 5 Atq WY faw AT
U T F fF ATy Ay
AT ¥ 4 T TG AT AR T
e 1 & A5 o 5 F S =T
¥ ar w8 1 zre FfgET ¥ Ty FF wiEw
gt v sfeanfedt § s sredt
s @ S S $AT §— gafag
Ia% NG A A ¥ | Afgar F
A § s e fr 9aF fog g6 fear
& 78 Tt 1 ITF A; FT oAl
ST wat & AR 67 9 3 fag 1%
&t fr wmm g !

T4 YHI 9@ Avfean ST F1 SEE
FOr afgwrst W mfearfadt qur
oot ¥ qgEeas de faw I@d,
A T8 A gEE F fAni 5@ §
v c®Y i &3 s i
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o TH AR ®fgar - 39 99-
FY FY AN FIET AT [ger W@y
@A

s TW |EIT qUET: Q@ ag TTART
T 43 F AAT, d1 OF F4T qIET
ot forqd, ox a1 ITET A aEw,
TF F4T ATEAT AL S AR OF F4T
AR A fFo qearar o) F S
ag T Z0 WHA, “TET @A FA,
ST HAr A7 TEw 17§ Fgar argan
ife ®ferag magme =
‘9T I AR e F A ¥ wAW
A F o gg=Ar Ty &, afew
3% fq0 ga9 947 & sawaras &
faafe &A1 aga 3z9 g7 &)

7g g ¥ 37 POy gt #1!

Tl % A1V I W TTHT
“ieg 3, ITHT T 19 FT oz £ fw
W ¥ gars A FAT § W IIyi &
Jaareq § f w41 7%, Farer FTOUT R

‘9gi F A QAT W qZ | gAR TA X

| a1t & oo grea-fadan s @-——
4t f o= a3 g¥ qRr g -
Fg i fadr § o< sat s sravas
TS A S

A FOAE! FT AT AT &
T | ag g4 Wt w1 &1 Aren-fadee
A #Y aI Fed &, fadfuat s T8
X &\ I Far fr T @y ag Afa-
FTH-FETTT &1 40 FI7 § 727 T ALY 4,
AfFT 71 F2. ¥ FUE AR g9 ]
WEATHD #1 IF TG 7@ &1 F I«
qeAT JreaT § 5 dfemn S F A &
T oY S & AR S SrEFee wyd €,
IgaT g 939 § ;i A FF ¢ WK
FHIET F 1% § 9g o /199 & 99
NagaA i T Fga g T Ew
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IRW g Fa® g |WT A1 &Y X
e gr & F AR A
WEATAT F1 gW &Y OE #X | eTw-

SRAVANA T2, 1888 (SAKA)

Motion 2304

Feget #1 amela@ ¥, IR fawre
@ ysr FEAA F I Afgr &

q F@T g M A Y e §

ST AT Y 2, IFFT T g AR o
A F O TS B ETF P, T SYB
T afey 7o) 3 Qar Y FQ@ &
AY FT T TG AF T THH ATEF
Tegd argR AT o 9, anfr sefaw

fAQeror Y o419 1 gq ST FIE E

Shri J. B. Kripalani (Amroha): I
:am sorry, I told Congressmen to go
a little within themselves. 1 with
draw my words,

=t Ty wgrT Qg & 1w
AT FT AR F<@r F o qar
# ot wmr &, wew-fade &
IR F g @ FW § o Afew F
Tade wo =meer § v dfe 3w &
N AT TN Y, AT R G AR ™
, gy ¥ gfrs fawme 9T Saa
#F foq 9T & FTUMESH AT U -
fas wmy ¥ fow gost w03 719797
& FEAT 987 &1 IF qE WM F
faFm T aodt sd-amsen § gan
3 fau oY st G- gENT TERE
#WTT, T8 &YW M

7w gy ¢ fd sfg-gamem A
#foew gawelz & faaml a1 fear
Wi §fF 3 usw WS FT 45
sfowa Fiftere 2, wwfee @
FE ¥ I = @F fFar qrar afgn |
A T Aq-mFEr S G w5
qET 1 AT IEE) wiw free
A g A STty A Wt et qve
¥ S8R gw Ry & fF ey
TORT I AR Jua fou ga a7 F®
- g N qma wEEE 9,
IAH) gH IR FIT FT WA 33T |

gl aF WEEF 91 FT 9§
Igat famgr guay W &1 & quaar g
fr g a9 & Femar g AT
FAI TFE AR TR FhT A TG
A AT W f @t add
B qEK ¥ ag W W FIAT qwgar
§ fefmy wmde 3, @1 wraws

q TG T |

f5rr 3w A guahl AT AT FAT FY
R FW ¥ fau agraar & &, g7 I
qaTs 37 {1 gAH gAA A% v gt
g W H g A I DX F
FTT gH dW TAOHT ¥ W F A
g &1 AEAET q g 9 ggan
F&F gAF! o TFo 480 F F=la
srsr faam & gw o gegam A W
Taré A =en § fF IR fandt =t
F HqEEAT & wwfa go faar w7
3TF 1A T ATHT ST A9 H1IAEAT |
S AT 3N A @0 gHT 41, a9
M q AT 23 A1@ AEH F A
#Y 7T T, AfE Far fr &Y @y w0
&, e S & faged o q@
¥ ggr AR gewfae A owEer
N F Fwr ww 3¢ feafa s agt
g€ &) wdE g faw &, Y gaR
FIH A@T | FEH THATT g
T A 1 EFw E T wR ®WSF
q WA g1 HIT g% gl &,
A & IEFT @ I ) W g
= mfew A 3 vy § .
T I WeR FX T 8, g9 JaET W
@I & &1 S N TR g
AT X W E T IR gRAR I
£ 9K I AN FT @A T & ¢
| T < F marenfafes 7€ €1

T M 3w ¥ gy W 3§
T A @ FH Wi i I} -

1942 & Wty ¥ oq ‘w0 qv W’
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[ T gz aresa]
FT 1T AT 74T AT, T ¥ Feqfee
FTHI? @IGA AT I R@ A
AA-FTOET F1 IR FaH A9 1
g™ Ag W A g R ook
ST ¥ 74T & g9 T IR FAT
wMfgq | FaF F WX F fqu Fa-
HFeT AT Y FB AT FIA AT JIE-
FFAT A, T A AILA AR 33T A
w511 g fa<ifia &1 geer a -
T E AR T AT ™A A I
fray sg wfm £ @ oS e |
Wi &7 G FAT § F AN WA
Fig #¥)| IFG ITHRD AN ZH
AR S FA-HRET AR FJ-wmi
T ogAswT QA IET E IgF a ¥ &
FEAT AT § 5 S w9 F 9
T WK IF gy T q@iae iF wiag
A H AqeAT T, fovara <t

(4

o TF WAL SAifgan : Fg ar
TH AT B~ TG |
12.00 hrs.

The Minister of Railways (Shri S,
K. Patil): Mr. Speaker, Sir, I am
standing to intervene in this gebate.
For the last two days and more I have
been listening to and reading the
speeches made by both the Opposi-
tion Members and Members of my
party and I was trying to apply my
mind to this very important question,
although the speeches covered 90 per
cent the question of devaluation,
whether anybody has suggesteq any
remedy, any walternative scheme on
any follow-up action which really
would help the country.

Now, I am npot going to be very
eritical of the speeches that have been
made by the Opposition Members—
1 have respect for them—but they
must know that to take political ad-
vantage of every situation is not the
enly. strategy to advance their claims
and perhaps @ desire one day to form

AUGUST 3, 1966

Motion 2306

a government in this parliamentary
democracy. From that standpoint if
I look at these speeches I find no-
thing but politics.

Now let me come to my hon. friend,
Professor Mukerjee. I shall at once
assure him that I have got a very
great respect for him ang his ideoio-
gical sincerity but he was so much
lost in that ideological sincerity,
which nobody goubts, that he had no-
thing but Vietnam op his brains
Even devaluation would have been
acceptable to him if something had
been done in Vietnam.  Therefore,
to him Vietnam was the main thing;
devaluation was not the problem but
Vietnam was the problem. 1 give
him credit for that because that type
of ideological sincerity should be im
everybody, but it should not make
him so purbling that he cannct see
the question that is before the House
or before the country. He went om
in a kind of poetic fancy and imagery
about Vietnam and got himself so
much mixed up in that dense Viet-
nam jungle that he did not know how
to fing his way out.

Now that is not the position. I 1m
merely saying that we are not look-
ing to that from that limited scope.
It he wanted to attack our policy on
Vietnam there were enough. occasions
and he woulg get them, but Vietnam
is not g kind of El Dorado, the end-
all and be-al] of his existence and
our existence. Luckily or unluckily,
there are two Vietnams and we have
taken to a policy. Our policy is in
complete - accord with our policy of
non-alignment. We have not taken
sides in that. Therefore, because we
did not see hundred per cent eye to
eye with him, everything is wrong
and for that matter devaluation is
wrong is something which really I
cannot understand.

Our Vietnam policy, if I may say
so, is born out of our policy of non-
alignment. We have a specla] res-
ponsibility in this region and we are
prepared to discharge it. It is in the
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consciousness of that special respon-
sibility that our Prime Minister made
an appeal to everybody, not only to
une party, for a Geneva type cou-
ference, because she thought that
unless they came to the table these
things could not be discussed in a
peaceful atmosphere. Unfortunately,
that could not be done because the na-
tions concerneq are committed tu
something. They also have got their
political ideology and, therefore, théy
could not respong to that. Is it the
fault of the Prime Minister of this
country, that that did not happen?
Our fervent prayer even today is
that that shoulg happen so that our
voice in asking the United States of
America to stop the bombing should
really be in operation, be effective and
the bombing will stop, so that they
will sit together and do something.
I do not go jnto that question at all,
bu; to attack devaluation through
this medium of our attitude towards
Vietnam is something which really is
out of court so far as this motion is
concerned.

Shri Nambiar: They are two differ-
rent questions.

Shri S, K. Patil: I can assure him
that the policy is that the Vietnam
question has ultimately to be resolv-
ed. Nobody likes this bloodshed;
surely, India does not like it at all.
Nobody likes escalation of the war.
There is escalation of the war, there
is no doubt about it. We want to
stop it. That is the desire of every-
body in the world. We gqo not take
any special credit for it. Therefore, I
assure him, through you, that 1 am
quite sure that every Member of this
House, be he a Member of the Oppo-
sition or of the Congress Party, will
stand unitedly behind the Prime Min-
ister in wishing a speedy enq of this
Vietnam question.

Many Members when they maade
their suggestions railsed some ques-
tions. I am going to take up those
questions and answer them so far as
devaluation is concerned. Devaluation
ought not to be looked gt from the
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political standpoint, although jt may
be one of the points. I do not dis-
agree on that. But from the econo-
mic point of view whether it was
necessary, whether it was avoidable,
whether it could have been delayed,
whether there was any alternative,
whether we coulq afford a different
thing—these are the questions that
are germane to the discussion and I
shall apply myself to these questions.

A question has been asked as to-
wihether this devaluation las bpeen
forced upon us. By whom? Natu-
rally, by America. For anything that
happens in the world America must
be brought in; otherwise, they think
that possibly their profession is not
perfect. ... (Interruption). I have
listeneq with the utmost patience to
my hon. friend, Professor Mukerjee
and I have admired in part his speech,
not the whole, but I did not interrupt
him. ’

Now the question is: was jt really
avoidable; is it something that has
been forced on us? Everybody in this
House and in this world knows that
for the last 15 years we have been
having a planneq programme, that we
have been by our own volition or
option tied to g plan. Three vlans
have already gone. If we wanted to
have a different kind of plan where
no foreign money or anybody’s help
was necessary for it that is a diffe-
rent matter. It was open to us to have
a plan of that type. But we thought
that if in the initial stages we took
the help, possibly our work would be
quickened, our industrial and agri-
cultural development would be
quickened. That is why we have
accepted this aid, not a jjttle aid but
an aig running into thousands of
crores of rupees. All those loans
have got to be serviced, the money has
got to be paid back. All those con-
cerns that have been started with
that foreign help have got to
be run efficiently. The raw material,
whether it is 5 per cent or 15 per
cent, whick is necessary in order to
run those concerns has also got to be
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.obtained. Therefore if it was possi-
ble to dgo all that by a magic wand
cor a mirac'e. I could have quite un-
derstood it. But one must pause and
ask a question whether it was possi-
ble to do that.

1 shall give you some picture of the
indebtedness and the responsibility
that we as g pation have accepted and
it is up to us to consider how we
are going to discharge that respon-
sibility anq whether, in the absence of
devaluation or any other jlternative
scheme, the discharge of that respon-
sibility was poessible. On the 1st
April, 1966, that is, only two or three
months ago, the total outstanding
toreign debt was of the order of
Rs. 2,919 crores. This is according tu
the pre-devaluation figures that I am
Juoting. Loans which are required to
be repaid in foreign currency are of
the magnitude of nearly four million
dollars, that is, Rs. 1,887 crores. Loans
to be repaid in the form of export of
goods are also Rs. 261:9 crores.
Sometimes we barter and, therefore,
that 1s already pledgeq and js gone.
Then, PL-480 Joans, non-convertible,
although they are in rupees, are of
the order of Rs. 770 crores and so on.
When this responsibility is upon us,
when we have accepted this form of
our industrial development, is it up
to us to say at a point when because
the value of our rupee in the foreign
market has dropped, we are not get-
ting any loan, that does not matter, let
us go it alon, we do not care? That
attitude is impossible. That attitude
is dishonest for the simple reason
that we have made the world to un-
derstanq and the countries from which
we tock the money to understand
thot we shall service the loans, we will
pay the interest and the corpus ac-
cording to whatever agreement we
have made. Having done that, it is
not open to us to say that this could
have been done. There was a remedy.
Sometimes, it would be gsked: Has
China any difficilty about the foreign
exchange? Has Russia any gifficulty
about the foreign exchange? Russia is
a developed country and, therefore,
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they could not have that difficulty.
Let us take China. Has China any

difficulty about foreign exchange? No.
Why? They do not depend upon the
foreign exchange. Their system is
quite different. Whenever they want
something for which the foreign ex-
change is required, either they give
gold or they barter commodity for
commodity. “Therefore, that is easy
for them. They qo not take loans of
that type that have got to be serviced
in the manner in which we have got
to do.

1 was sitting and calculating our
requirement of golg during the first
two or three years and right upto the
end of the Fourth Plan as to how we
could have even postponed this in-
evitable decision that we took on the
5th June to devalue the exi{-rnal value
of the rupee. If we haq gold to the
tune of nearly Rs. 500 crores through
which we could have done this ser-
vicing of the loan for the time being
and galso to liberalise the impeorts
which were necessary in order that
our industrial production should not
stcp or should not lessen its speed.
then surely we could have done it. We
have pot got that. We are not on the
gold standard. As many as 35 yearts
back, the world had gone out of it
In 1931, Great Britain, as it was .hen
called, went off the gold standard.
Along with that very many nations
went off the gold standard. Some of
them were never on the gold standard
before. Apart from that, it our efforts
had succeeded in having gold of the
value of Rs. 500 crores, Rs. 1,000
crores, possibly it would have been
delayed and some other methods
could have been founq in order that
we could delay, postpone, or, per
haps, avoid this inevitable necessit!
of having the devaluation. Havin
not got that, we had no other wa:
but to qo what we did.

Shri Nambiar: How can devalua-
tion be gn answer?

Shri S. K. Patil: Please don’t inter-
rupt me. You will have enough time.
You neég not get up evéfy time just
like & jack in the box.
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The role of the Worlg Bank and
the International Monetary Fund has
also been questioned. These are in-
ternationa)] organisations.  They are
not sitting there for political pur-
poses. They do not advance one ideo-
logy or the other. If the World Bank
or the International Monetary Fund
came to the conclusion independently.
because it is their business to watch
the currencies of the various coun-
tries, that our rupee was not g rupee.
that it was only 75 per cent rupee or
possibiy 25 per cent something else,
then, surely, it was their duty to ad-
vise us. They advise everybody on
that. Ever since the International
Monetary Fund has been established,
such advice has been given to nearly
10 to 12 countries, that the time has
eome when their currency has to be
devalued for the simple reason be-
cause it has not got the parity with
the external value which is claimed
on its behalf. If we could have two
types of currency, one for inside and
one for outside, it is a different thing.
India could not do that. Many coun-
tries have that king of thing, that
there is one type of currency inside
which js not affected by the external
value, the external value is something
different.

May I remind the hon. Members
opposite who know perhaps better
about Russia’s economy than I do?
Some years ago, even the rouble which
is a very mighty thing, which is per-
haps sounder than even the Ameri-
can dollar today, had one internal
value and another external valuc.
nearly a difference of 50 per cent
There is nothing wrong about it. This
devaluation is not really something
that has come only upon us and that
has not come upon others. Ever since
the end of the last War—] do not go
before that—many countries have de-
valued their currency. Nine or ten
countries have devalued their cur-
rency. Many of them have come out
triumpbantly, like France, Yugosla-
via and Greece, and some of them
have not. The question of gevaluati~n
is not merely confined to ug alone.
‘This is the second time that we are
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devaluating our rupee. There is noth-
ing wrong about it. The only ques-
tion is: What is the follow-up action®
What is to be done now? That is
the question I shall deal with a litt.

later on. :

Was devaluation avoidable? I have
answered it partly that devaluation
was not avoidable because within
these months you had to find the
money to service your loans, to pay
back the interest as well as the cor-
pus, whatever it is. I have got the
figures. I do not want to tire you out
by giving the figures as to how much
was the total that we had to pay thix
year and till the end of the Fourth
Plan. We had to find that money from
somewhere. More than that, our in-
dustria] potential was going down
steadily because we had no raw mate-
rial with which to keep on going. If
it is going down, it becomes our duty
to see that it is lifted up. Therefore,
there was no alternative to this and
this was not avoidable. That is why
that decision had to be taken.

Could it have been postponed? Many
people tell us why not postpone it
because this is the Election year.
There, I can refer to my friend.
Acharya Kripalani, I have great res-
pect for him, and he really put his
finger at the right type of button
when he said that the Congress has
got one knack and that is, when there
is a difficulty, they unite and stand
together. That is really the one good
thing in his speech, and that he said
because he has not yet forgotten his
days when he was closely associated
with the Tndian Natfional Congress.
Here it is. We are told that because
we have got the elections and we want
to take advantage of that, there
should have been no devaluation. It
would be unlike the Indian National
Congress. 1f devaluation had to be
done, if it was in the larger interest
of the people, then, surely, it would
have been a dishonesty on the part of
the Congress Government to postpone
it in order to get a popular verdict
and win the elections. We shall rather
prefer to lose the elections but will
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not be guilty of doing things which
are not in the larger interest of the
people, We do not want that, for the
simple reason that people expect us,
and they have expected us all these
70 to 80 years that the Congress has
been there, that it is the Congress
organisation which is capable of tak-
ing decision when it is in the inter-
est of the country. No matter whether
they are popular or otherwise, that
decision has to be taken. I challenge
—challenge is a bad word—I offer it
to my friends opposite that we shall
enter the elections with devaluation
and we shall come out successful with
a verdict by the millions of people
that devaluation was the right course
for us to take and, therefore, it was
taken.

No-Confidence

It was a difficult decision indeed
and, therefore, the Prime Minister
and the Cabinet had to do it. Here,
my friend Prof. Mukerjee knows one
thing. 1 am quite sure he will con-
cede that to me that when a decision
comes from the Cabinet, to go round
and say that the Prime Minister is
responsible, a few honourable Minis-
ters are responsible, this or that, and,
therefore, the other Ministers are not
with it, is something I cannot under-
stand in a parliamentary democracy.

Shri H. N. Mukerjee (Calcutta Cen-
tral): That was never said. I said
the whole assorted lot of you.

Shri S. K. Patil: Including the ill-
assorted lct sitting opposite.

hat 1 »m saving is this that the
decision was taken in the manner in
which the decisions are taken. These
questions are not discussed in bazaar
places or on the roads or in a sort
of bandhs or other violent demonstra-
tions that the people might be indulg-
ing in. The question has been asked
as to why is it that the Finance Min-
ister and the Planning Minister have
been saying that we are not going to
devalue the rupee. May 1 ask: Is
there any Minister in the world so
stupid as to say that he is going to
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devalue except at the time he wants
to devalue the currency? I have
never understood that. Even when I
know that something is going to hap-
pen tomorrow, I am gouing to say em-
phaticaily that it is not so until it is
done. Therefore, just to say that the
Finance Minister and the Planning
Minister or any Minister should have
gone on beating the drum right from
the beginning, that it should have
been done earlier is not correct; sure-
ly, that is not done. It has been ask-
ed by several Members as to why the
Opposition Members were noi taken
into confidence, why the Government
Members also were not taken into
confidence and why our Party Execu-
tive was not taken into confidence—
why none of them was taken into
confidence, Even, in a budget, we do
not take people into confidence. In
the case of the budget, a copy of the
budget is given to us half an hour or
an hour before it is going to be pre-
sented to the House. We have either
to have it or leave it. There is no
option. One day, I remember, I got
so much disgusted that I went to the
President, Dr. Rajendra Prasad, and
I asked, “Did it happen in your time
like that or has it now started in our
time? He said, ‘“That was my ques-
tion also when 1 was a Minister of the
Wevell Cabinet and I was told that the
budget is to be put like that” The
same system continues. It is so of the
budget where the stake is compara-
tively smaller. Now, in this matter
of devaluation we should have talked
about it, in the bazaar place, consult-
ed everybody or consulted even a few
chosen people or even the Leaders of
the Opposition Parties—that could
not have been done.

I can tell my hon. friends here that
there are in this world some finanecial
tycoons—I know a few of them—
whose only business is to manipulate
the currency. They make at the end
of the day a million dollars or lose
a million dollars not by doing any
work or by any indust:y or produc-
ing anything, but by figures and sta-
tistics; they have got the capacity of
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buying and selling the currencies of
the world and possibly hundreds of
crores of rupees would have been lost
to this country if such a premature
disclosure of this devaluation had
been made. Therefore, it was not
possible for anybody really to do this
or to take the advice of anybody.

What was the responsibility of the
Prime Minister? The Prime Minister
becomes the easiest target for every-
body because she is the Head of the
administration. She might not have
taken the initiative; nobody takes the
initiative in everything; if I say, in
case something is to be done in the
Railways, that the Prime Minister
should take the initiative, that can
hardly happen. Therefore, things are
done in the usual course. When the
hon. members opposite sometimes
make their own government, they will
find that their system is not very
different from the system that the
Congress Government is adopting. So
it is done in the usual way; the Fin-
ance Minister does it; the Planning
Minister does it; somebody else who
is interested in that does it; the ques-
tion is discussed with experts; we
have got experts also with the Gov-
ernment; after discussing that, they
come to the conclusion that this is
inevitable, thig cannot be delayed even
by a day; if we delay, possibly the
devaluation might perhaps- be more
dangerous than today; instead of 7.50,
I do not know, it might have gone up
more because many other things would
have added to it. Therefore, this is
the proper time, both economically
and also politically, so that we shall
go to the people and say that we had
the courage and the capacity to take
this decision and put it before them;
if they find that we did something
wrong, surely they could vote us out.
(Interruptions).

I shall be delighted if my hon.
friend has got those dreams which
wi'l be fulfilled in the manner in
which he desires. 1 think he should
be thankful to God that it should be
50, but we have our own God also.

This was done in the manner in
which the Cabinet decisions are taken.
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It was not done by the vote of one.
There were no dissensions in the Cabi-
net. Of course, it is not for me to say
that; the Prime Minister would, in her
reply, say that. I can tell my hon.
friends that many of us were pained
and surprised; even the Prime Min-
ister was pained. This is not a deci-
sion which anybody could easily have
taken. We pondered over it; we con-
sidered it; we met the experts and
discussed that for a few hours before
actually going to the Cabinet. And
when, in the Cabinet, everything was
explained—I may say that I am not
divulging a secret—every one agreed
and it was a unanimous decision of
the Cabinet that devaluation of the
external value of the rupee was un-
avoidable and it had to be done, There
is no particular blame that attaches
either to this Minister or to that Min-
ister. Why should any Minister be
singleed out. I do not know. There
was a time when I was also lucky to
be singled out. I do not know why
they have forgotten that. I always
like that. When they single me out,
believe me, I shall get a few thousand
votes more, but I do not mind that.
Really it is not good, it is not proper,
it is not according to the decorum of
the Parliamentary practice every-
where that you should single out a
Minister and say that so-and-so was
for it and so-and-so was against it;
that because some persons made
statements on the Radio, they must
be more responsible than those who
did not make any such statement. In
that case, I shall ask all my colleagues
to make statements so that this kind
of misunderstanding would not arise
that there were differences of opini-
ons.

If you come to follow-up action, I
can understand that. If there were
members here who had said that in
the follow-up action, certain things
should have been done but they are
not done, then I would join them in
that and say that the pare of progress
must be accelerated. We must have
the capacity to take decisions; even
unfortunate decisions must really be
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given to officers, whether they are
Secretaries or Ministers, so that the
follow-up action becomes quicker.
Unfortunately sometimes it is said
that during the two months—in an-
other two days it will be complete
two months—the devaluation has
come, we have not done anything as
prompt as we should have. I can un-
derstand that because that would help
us in being more prompt in doing
things; it would increase our capacity
to take decisions, good, bad or unfor-
tunate. I would rather prefer an offi-
cer or executive who is capable of
taking a decision—at times even a
wrong decision—to an officer who does
not take a decision and the file goes
on moving for weeks and months. If
this is to be done, I can understand
that. What is to be done in the fol-
low-up action? Many people talk to
us that the prices have risen. Now this
is a very unfortunate thing and al-
though there might be a little differ-
ence of opinion about it, there 1s no
doubt that prices have risen. I can
quite understand that. Although this
is devaluation of the rupee in the ex-
ternal market—not internally—I do
not see any reason why the prices of
vegetables or raw coconut should go
up by 50 per cent. These are things
that - sometimes happen. They have
got to be stopped; they have got to
be controlled and everything that is
necessary for this purpose has got to
be done. What is really necessary is
that we must have the organisation,
just as we have got the organisation.
We could not have got that organisa-
tion before because that would have
told the people what we are aiming
at. We are building up fast that or-
ganisation in every Ministry, particu-
larly in the Ministry of Food and
Agriculture, <o that prices do not rise.
It is our responsibility to see that
prices do not rise.

When questions were asked about
freeze on wages, my colleague, the
Labour Minister said very rightly—I
join with him—that there cannot be
a freeze because the labour has also
got to pay money; so, there shall be
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a freeze on wages only after there is
a freeze on prices. I would say that,
even if there was no devaluation, one
way of really stopping all this run-
away prices is—and this will be
the greatest thing that will hit us in
eiections and elsewhere—that the
prices have got to be stabilised. How
often have I said in the Railway dis-
cussion that, although in having the
chance that we had some years ago,
we lost crores of rupees, I am pre-
pared to lose crores of rupees, but 1
want to keep by 14 lakhs of railway-
men satisfied by giving them every-
thing that is necessary for life, so
that their living standards do not get
depressed. Therefore, it must be our
constant effort to see that all those
items that go to make what is known
as the cost of living ratio—all of them
because they are considered to be the
necessaries of life—have got to be
done and the prices must be fixed
sooner. When that is done, surely
the wage freeze can be done. Here
is a country—I am talking of Great
Britain—where socialism started long
before we started it and yet, here is
the Prime Minister, Mr. Harold Wilson,
who has got the capacity to say that
there shall be a freeze but at the same
time he has warned that this can only
be given after the prices have been
frozen. That is exactly what we in-
tend to do and what must be done.

There were many criticisms about
P.L. 480 because P.L. 480 has been a
red rag to the bulls Opposite. I do
not know whether I was criminally
responsible for it or was in any other
way responsible for a big deal. But
I say that not only is America doing
it, but everywhere, in every country
it is done; wherever we have got any-
thing le-s, we get them from others
and wherever we have got anything
more, we give to others. And P.L.
480 is not a charity. It is a charity—
if vou so call it—only in the sense
that instead of in dollars, we pav in

rupees. There is nothing wrong
about it. They have also surp'ue
wheat. What is it meant for? Till

we attain self-sufficien~y in agricul-
ture, there is nothing wrong in accept-
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ing it. Therefore, we have been ac-
cepting it. Why should there have
been such an objection to it? Be-
cause it is American wheat, there is
an objection. My friends Opposite
must be knowing that Russia, during
the last two years and for anotner
year to come, has agreed and made
agreements with other countries—
Canada and others I do not know
whether the United States comes in to
buy three billion dollars worth of
wheat from these countries in order to
keep it. These great countries do not
merely live from year to year, but
they keep a year’s stock. Sometimes
war comes or something happens; so,
they want to keep a stock. Therefore,
it is not India alone that does it; even
Russia does it; China does it; every-
body does it. In an emergency like
this, if Government does it, what is
wrong about it?

Shrimati Renu Chakravartty (Bar-
rackpore): Do they have an agreement
like the PLi-480 agreement where they
do not have the right to say anything
about what is going to be done with
the money? That is the main point.

Shri S, K. Patil: The money is sup-
posed to go back; it is supposed to go
back. Sometimes, they do not want
the rupee and we have not got dollars.
If we increase the trade, possibly it
might go through the trade. The
point is that we should really be in
a condition where we shall get the
foreign exchange. But there is a
general agreement right from the very
beginning that this money is not
meant to be just thrown there and
8o on. Therefore, that is not an im-

portant point. The important point
that I am going to make is this. I
wish the nation could have been

trained in one discipline namely that
when there is not enough food we shall
do with whatever food we have got.
Do these sponsors of the bandhs and
the violent agitations believe in that?

Shrimati Renu Chakravartty: Yes,
we do. .

shri S. K, Patil: Do they have that
kind of patriotism and do they serve
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the people in that way? On the other

hand, in about 90 per cent of these:
bandhs, if there is anything to infur-

iate the masses, it is the question of

the paucity of food. This is how thesg

bandhs arise. They do not advise the

people that because we have. got less

rice, therefore, let us do with less

rice, or bccause we have less wheat,

let us do with less wheat. On the

other hand, they tell the people to

demand ‘No we must have the full

quantum that is necessary’.

Shrimati Renu Chakravartty: What
about blackmarketing? We want to
know what has happened to the
blackmarketeers and hoarders? The
hon. Minister is not answering that
question. There is enough food in the
country but it is there in the black-
market.

Shri S. K. Patil: They advise the
people to ask for the full quantum.
That is how all these things have been
happening.

Shrimati Renu Chakravartty: There-
is enough food in the country but it
is available only in the blackmarket.

Shri S. K. Patil: The hon. lady
Member need not be so jittery about
it.

Shrimati Renu Chakravartty: What
about blackmarketing?

Shri S. K. Patil: These are some of
the home-truths. I know that they
are not very pleasant. Surely, all the
truths that emanate from the other
side are also not pleasant to us, bul
we must take the pleasant with the
unpleasant. That - is parliamentary
democracy everywhere in the world.

In all these violent processions and
so on, there is one thing that is ex-
ploited, and that is the hunger of the
peop'e in the country. My hon. friend
Acharya Kripalani said yesterday that
these angry young men had become
angry because they had not got power.
Therefore, what do they do? They
take with them a hungry old man in
order to have processions in Calcutta
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and everywhere, so that evep if there
was any discipline in a government to
maintain law and order and it was
possible to maintain it, that also
could not be done. Therefore, this
kind of approcah has got to be avoided.

I do not want to take the time of
the House any longer, but I would
Jjust refer only two questions before
I conclude. The first question is rela-
ting to agricultural produlction. So
far as agricultural production is con-

. cerned, we are doing enough in that
regard, bat I would like to impress
and stress this point more and more
that unless India become self-sufficient
and self-reliant in five years, with
Nature helping us and our efforts and
our labours bearing fruit, there is no
future for this country. Devaluation
and all its rigours and all this bitter-
ness would be forgotten if really this
season turns out to be a very good
-season; it may not be the best, but
:surely I am hoping that after the mon-
soons and the rains that have come
irn, this season will be better; and that

should be better, and our efforts
should be in that direction, so that
agriculturally we can become self-

sufficient before even we think of the
industrial output etc. Although both
have to go side by side, 1 give more
importance to this, and, therefore, this
should be done. If that is done. I am
quite sure that there will be no oc-
casions hereafter for this loot, arson,
.these sabotages etc. Somehow, I have
always been the victim of sabotages,
because, as I have said very often, the
railways are like an unhorned cow;
she has no resistance. 57,000 kms. of
railway lines cannot be protected
either by the Railway Protection Force
or any force that Government can
bring into existence. Thercfore, on
every conceivable occasion we find
sabotages and arson and loot ete. It
applies to everything, and not merely
to the railways. I would say that these
are not thz methods to be followed.
These are like poison. I may tell my
hon. friends in the Opposition that
‘poison is sometimes good because it
cures some of the maladies, but it must
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not be made the staple food of a com-
munity. Therefore, when they resort
to this poison, let them remember that
it is merely a temporary phase to cure
a particular disease but they should
not make it a habit of the people such
that this becomes the staple food of a
community. Therefore, recourse te
such things must be avoided.

Lastly, I would make this appeal te
the Opposition. No doubt, they have
their ambition. In fact, everybody has
an ambition for power, and I share
that ambition with them. But are they
going to give this demonstration to the
people outside that if they come into
power they are going to do what they
are doing today, that is, indulge in
arson, sabotage, loot, bandh, stoppage
of work and so on? So, they must alsc
realise this. The Opposition is respec-
ted everywhere, and we respect the
Opposition. The other day we had
taken a certain decision in the begin-
ning but we changed it within twenty-
four hours so that the Opposition
should not feel that they would not
be present in the House and they
could have said something. Therefore,
I would submit that when somebody
points out to us that such and such is
going to be the result, then we imme-
diately apply the correction, whether
we become popular or not. That was
not a very popular decision to take;
yet, notwithstanding all that, we took
that decision because we thought that
we should have the co-operation of
the Opposition also with us That is
how it should have been done.

I can tell my hon. friends also about
the historic necessity of our parlia-
mentary democracy. We shall not be
found wanting in the performance of
our duties when the call for duty
comes. The time when this decision
on develuation was taken was one
such occasion, and, therefore, we took
that decision. Either the peopie may
condemn us for that decision or they
may applaud us. But that is the deci-
sion that we have taken. If we have
taken a wrong decision, it is for the
peoplie to vote us out in the elections
and it is not for the Opposition to take
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advantages of it from now onwards ~

89 that they may get thore votes than
they would get otherwise, saying
“Your misfortune or your adversity is
our oppertumity to get a few votes
more. I would submit that surely the
voters ultimately are clever enough to
seg through that type ot thing.

The ultimate arhiter in this matter
in a democracy is the ballot-box. That
will decide whether the decision that
We took was a right decision or a
wrong decision. Iet us approach that
ballot-box, and let not my hon. friends
and ourselves go step in step, but with
meode of action which are proper,
which would not be actions of
the type that they take but which
would conform to the highest stand-
ards of parliamentary democracy.
¥ they do that, then there is nothing
in the world that could stand between
us and the prosperity of this country.
I would plead that it is not with a
view to scoring any election advantage
or any debating advantage that I have
intervened in this debate, but because
I like the idea that in this constructive
task before the country the Opposition
should be with us, and with that hope,
I shall conclude.

Shri Frank Anthony (Nominated—
Anglo-Indians): Mr. Speaker, Sir,
this no-confidence motion was not
unexpected, at any rate to me, because
of the difficult food situation, the spir-
alling prices and the bomb-shell deci-
sion to devalue the rupee. It was not
unexpected for another reason: the
approaching general elections. But I
would say as a lawyer and in fact, as
the second seniormost Member of this
House that in the factual context I
cannot help feeling that this no~confi-
dence motion is unreal,

As May’s Parliamentary Practice
point out, when there is a non-confi-
dence motion, Government looking to
the exigencies of its own business,
does to give a reasonably early
date for discussion. As far as I am
aware, there is no convention that
there must be absolute priority giveh
to a no-confidence motipn. I do not
think that that is the correct position
at all
1123(Ai)LSD—9.
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Further, the first postulate of a no-
eonfiderice motion is a potentia] alter-
native government. Now, we know
that at any rate today, through demo-
c‘ratic_ or parliamentary processes,
thete is no potential alternative gov-
ernment. Because of that, I always
feel that a no-confidence motion im
this context lacks not only constitu-
tional and parliamentary significance,
but it is pothing more than an exercise
in parilamentary illusion. I am not
blaming the Opposition for the fact
that there are so many splinter groupe.
It is a legacy of political conditions in
the country. The fact is that the
Congress Party is a projection of a
pre-Independence struggle, by a mono-
lithic party, if you like; yet, from
politically scientific sense, the Cong-
ress is not a party; it is a movement;
it was and is a movement; if you like,
for some people, it was ¢ a political
band-wagon. That is why even today
you get in the Congress Party a wildly
heterogeneous group consisting of
elements ranging {rom crypto-com~
munists to dyed-in-the-wool capitalists,
from princes to paupers, from sadhus
and would-be-sadhus and hypocrites
to hard-drinkers and bon wvivants.
But that characteristic is also reflected
in the Opposition groups, but that is
because there is this basic weakness in
our democratic structure and in the
country. Whatever the reasons, there
has not been, in the normal democra-
tic sense, an ideological, political
polarisation. So far as paper promiseg
are concerned, so far as slogan monger-
ing is concerned, the Congress Party
has completely stolen the thunder of
the socialist groups on this side. With
the emergence of the Swatantra—I
hope they will like what I am saying—
1 fell there is now some semblance of
polarisation in the democratic sense,
on the analogy of the older democra-
cies that the Congress can be said to
repllesent the socialist thinking. if you
like, and the Swatantra, the conserva-
tive thinking.

In this contéxt, the only sort of op-
portunity that a no-confidence motion
can give is an opportunity for criticism,
and by some elements an opportunity
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for abuse or near-abuse. When it
comes to criticism, perhaps I can do it
more effectively, within the framework
of parliamentary decorum, I can do
it more effectively than most Members
of this House.

I would say this: only God knows
the number of sins of commission and
omisson that can be laid at the door of
the Congress Party. I am among
those who have always felt that plan-
ning was absolutely necessary to
orderly economic progress especially
in a developing society. But I must
say this about our Planning Commis-
sion, that, to my mind, it has been an
instrument of near economic chaos. I
feel that the Planning Commission has
been allowed to function in this coun-
try as a Supen-Cabinet of people in-
dulging in all kinds of wild-cat
theories not ‘related in any way to
realism. They have with supreme, al-
most cynical, irresponsibility done this
because they have exercised power
without responsibility. I say this
also—and I say it without pointing a
finger—that the supreme tragedy for
the country is that the Planning Com-
mission has been dominated by pre-
tentious theorists, by slogan- and
ism-mongers without any semblance of
practical sense or capacity.

For paper plans, they have a record.
For execution, they also have a re-
cord, but it is a stinking record. I
say also that the gap between promise
and performance, so far as the Plann-
ing Commission is comncerned, has al-
ways been there and that gap conti-
nues to widen. And what I join issue
with is this; the promise is always
couched in a pretentious economic
Jargon. The promise is there; but the
execution is typical, as I said, of
people without any practical sense or
capacity.

What I am sorry about is this, that
there has been no semblance of any
business sense so far as the Planning
Commission is concerned. There has
been no attempt to envisage the diffi-
culties—I will come to what Shri
Pati} said. There has been no desire
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to live within our income, to live with-
in bur means. Above all, there has
bee; no minimum sense of financial
discipline not only at the Centre but
more especially in the States.

I am glad that the Prime Minister
is here. Let us, as Shri Patil said,
learn from our mistakes. I say that
there has been—ang that is one of the
tragedies for this country—utter eco-
nomic lawlessness, each Ministry try-
ing to get the largest possible slice for
itself, without any regard for minimum
business norms. And you see what is
happening. No semblance of priority.
Priority is being given to projects.
Why? Because they are prestige pro-
jects, because they are projects from
which political patronage and power
flow. And we see the demoralising
spectacle of virtually bankrupt States,
in spite of ever-increasing taxation, the
demoralising spectacle of these virtual-
ly bankrupt States being allowed to
continue to live on overdrafts from
the Reserve Bank.

I concede that a certain amount of
aid, foreign aid, is absolutely essential,
particularly to a developing society.
As Shri Patil mentioned, even ad-
vanced societies like Russia and
Britain are still receiving aid. But I
join issue with our planners because
they are unrealistic, profligate plan«
fiers; they have made us abjectly and
increasingly dependent on foreign aid.
Today, in spite of the brave words that
Shri Patil has uttered, we are com-
pletely at the mercy of foreign aid-
givers, especially the American aid-
givers. I am npot going to try and
rationalise it, ag Shri Patil has done.
He said and I agree that it took cour-
age, in a sense political courage. But
he put his finger on the crucial point—
he said they had no alternative.

On devaluation, our economic arm
was not twisted,—it was broken—by
the Americans. This is also true—
and I say it with regret—that today
American policy-making ig dominated
by blatant, gross arm-twisters. Dur-
ing the refinement of the Kennedy re-

\
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gime, there was none of this gross,
blatant  arm-twisting. Aid was not
rubbed into 3 country although it was
an Asiatic country. But today what
is happening? Today—I say it with a
sense of shame, because ag Shri Patil
said, we had no alternative— today we
have been made to lick the American
boot, and after having licked the
American boot, we are still being
made to wait in the wings abjectly
like beggars for the doles the Ameri-
eans may give us. In his private mo-
ments, it must make every self-res-
pecting Indian’s soul recoil.

Nobody hag been 3 more bitter op-
ponent than I of the horrors and bes-
tiality—in spite of my good friend,
Shri H. N. Mukerjee—of the de-huma-
nisation interest in communism. But
sometimes in my anguish, looking at
the way we have had to lick the
American boot—sometimes even I
feel that I would almost prefer all the
horrors of communism for India rather
than have to lick the American boot,
it that is the price we have to pay
for our democratic_ survival,

Having said this, I want to  say
something about the administration.
Shri Pati] talked about follow-up ac-
tion.

Shri Yamuna Prasad Mandal (Jai-
magar): On 3 point of order. Is it
parliamentary to say that we have
licked the American boot?

Shri Frank Authony: Of course, we
have licked it.

Mr, Speaker: Perfectly
It happens so often.

all right.

Shri Brij Raj Singh (Bareilly): No-
body will find licking also.

Shri Frank Anthony: .Shri Patil
talked about follow-up action. Let
us look at our administration. To say
the least, it is suffering from dropsy,
unhealthy  swollenness. Apart from
the huge armies of virtually un-emp-
loyed clerks and peons, there are in-
creasing armies of Secretaries, Addi-
#ional - Secretaries, Additional Addi-
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tional Secretaries, Joint' Secretaries,
Additional Joint Seqcretaries . . .

An hon. Member:
taries.

Shri Frank Anthony: You have also
your armies of Ministers, Cabinet
Ministers, Ministers of State, Deputy
Ministers. Each one of them has be-
come, and will continue to be, 3 built
in focus for waste and extravagance.

On the food front also, I say that
there has been endless tinkering and
there have been empty, unattainable
promises. I remember—I think it was
in 1951—that I criticised the then Gov- .
ernment. I said, If you carry on at
this rate, in this unrealistic_way, even
in ten years you will not be able to
achieve self-sufficiency in food’. The
then Prime Minister, Jawaharlal
Nehru, got up—he was angry with me
—and said ‘The Member does not
know what he is talking about. In
two years, if we do not achieve self-
sufficiency in food, we will resign’.
That was 15 years ago.

Under Secre-

1 could go on adding to the catalo-
gue. But 1 want to look at the other
side of the medal too. I will deal with
the Opposition. I want {o be a little
objective. I am completely unconvin-
ced that any of the Opposition groups
or any combination of Opposition
groups will ever, if they return to
power—which I do not think they
will—be one whit better than the
Congress Party.

I am convinced of this too, that ex~
cept for the Swantantra and the PSP,
I do not believe that most of the op-
position groups are even committed to
democracy and its basic implications.
And I say this with great respect to
them, whatever their protestations,
that some of them are self confessed
anarchists, other are obvious anar-
chists; whatever their labels, some of
them are anarchists in practice. I say
this also that for some in the oppo-
sition groups, whatever their protesta-
tions may be, democracy has no mean-
ing whatsoever; for them, democratic
freedomg are only the intruments for
destroying democracy,
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In spife of the many sins that the
Congress Party has committed, as Mr.
Patil has said. 1 have no doubt that
a large section of the electorate will
continue to vote for it. Acharya Kri-
palani says that when he goes to clubs
and he meets people, everybody abu-
seg the Congress. I suppose there is
nothing much else they can do. He
never asked the further question:
“When it comes to a question of vot-
ing, whom will you vote for?” Some
say; we will not vote; and others say,
perhaps like me: better the devil I
know than the devil I do not know.
'Others say: at least if you vote for the
Congress, you are in the frying pan,
but if you vote for the opposition,
from the frying pan you will be jump-
ing into the fire. That is why, from
thig negative aspect you will find, and
1 have no doubt, that the Congress
wil] still get a majority of the votes,
because of this negative, but power-
ful reason.

I wou'd also say this I am trying
to be a little objective. It is wrong
for people to say that the country has
made no progress. 1 feel that it is
quite wrong because it projects a dis-
torted image abroad, it demoralise our
people at home. I am perhaps the only
Member in this House—although I am
some‘imes abused by people who do
not know better—with a real all-In-
dia constituency. I tour the country
more than anybody else, and because
I see the country as a whole, I see
signs not only of progress, but of re-
markable progress. There is pu'sa-
ting industtial expansion. I have the
figure here. For the first quarter- of
1965-66 industrial expansion rose by
10 per cent. In many fields— metals,
chemicals, machine tools and a whole
host of consumer industries—we are
supplying our own needs indigenously.
And one of the main reasons that we
were able to teach Pakistan a well
deserved lesson was because in the
critical field of defence production we
have achieved increasing self-suffi-
¢iency.

Even on the food front—we may
abuse the Government, but let us ana-
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lyse the figures—there has been not
negligible progress. In 1964-65 there
was 88 million tons of feod production
In a period of ten to twelve years food
production has been doubled. Ang I
have got this figure too. Even the
annual increase of our gross national
product has been not negligible. In
1964-65 we registereqd a 7 per cent in-
crease in our economy, better, from
the poini of view of gross national
product, even than Britain and Ame-
rica. The Britisn gross national pro-
duct went up by 2.6 per cent and the
American by 3.1 per cent. Biit when
it is worked out in terms of our popu-
lation explosion, it is then that the
picture of our per capita increase be-
cames not only dim, but dismal—be-
cause of this Malthusian curse, it
hangs like a pall over the people of
the whole of Asia. I do not know
where Acharya Kripalani got his
figures from. He said that the other
countries have done better than us.
They have not I have got the figures
of the per capita annual increase. Be-
cause of this astronomical population
explosion, so far as India is concerned,
it was 1.5 per cent; Pakistan was less,
1.2 per cent; Indonesia was even,less,
1.1 per cent; Ceylon was only 0.7 per
cent. Japan alone, because Japan by
ruthless realism, ruthless methods,
has got over this Malthusian curse, has
achieved a unique per capita annual
increase rise of 7.9 per cent, and that
is why I say that one of the first tasks
of the Government will have to be
somehow or other to get on top of this
population explosion. I do not know
whether this looping the loop is going
to be very effective. But what is
happening?

One million Indians are being borm
every month. Official statistics show
that at this rate perhaps you will have
to put two million additional acres un-
der the plough each year. For every
Indian baby born, you have to get am
additional finance of Rs. 100 only for
you irrigationn How can we face it?

I will be concluding now. I say
this. What can we do?
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Abuse is not going to be of help. No
Government in the world by a magic
wand ean produce the required re-
sults. I say this. Even for the pogress
that we have achieved—and it is not
nmegligible—even for that quantum ef
pragress, certain preconditions are pe-
cessary. What are these preconditions?
Te my mind, stability, discipline,
ruthless realism.

So fa as stability is concrned, what-
ever we may say of the Congress
Paty, it has given not negligible poli-
tical stability, not in a two-by-four
country. When my British friends
talk to me, I say: “Why do you make
comparisons? Comparisons are not po-
ssible. You are not even a two-by-

- four country, you are a one-by-two
country.” The Congress Party has
given political stability, it has given
it to a subcontinent, it has given it to
the largest democracy in Asia.

So far as discipline is concerned, 1
do not believe {that anybody from the
Opposition is gbing to induce giscip-
line overnight in our people. Let us ad-
mit this to ourselves. There is a cer-
tain built-in indiscipline among our
civilians. There is a general atmos-
here of indiscipline in the country. It

. contrasts so much with the discipline
of the army. And I say this. Why
is there this atmosphere of general in-
discipline in the country? It is because
it is led by the agitating, the undiscip-
lined politician. That is why there is
this atmosphere of indiscipline in the
country. You see what is happening.
The average politician thinks he is
either a law unto himself, or he thinks
that he is above the law. And we see
this too,—Mr. Patil has referred to
this in different language—we have
today chaos-committed, anarchist-
minded politicians whose stock-en-
trade seems to be—I mean the people
are frustrated, they have their difficul-
ties—to exploit this frustration, these
difficulties, to mislead these people, to
instigate them to mob violence, to
make them destory ndt Mr. Patils
porperty but railway poperty, the pro-
perty of the nation, and most shame-
‘ful of all, to make them attack in-
nocent men, women and children.
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There is this other contrast which the
armed forces stipply, a contrast which
represernts the ideal of national integ-
ration. What does the agitating, yndis-
ciplined politician do? Here we get thig
idea} in the Army of national inte-
gration, freedom from communal,
caste, regional, linguistic™ differences.
But the average, undisciplined, agitat-
ing politician, to secure some petty,
political advantage, is the person who
accentuates communal, caste, regional
and linguistic differences.

I will end byl asking three ques-
tions. Where is the ruthless realism
going to come from? Will it come
from the Opposition? Who is going to
tackle corruption? Let us admit that
there is corruption. I have said this
before, and I say it now, that with
the proliferation of the so-called
instruments of democracy, there is the
proliferation not only of inefficiency,
there is the proliferation of corrup-
tion. Your corporations, your muni-
cipalities, many of them in, the cus-
today and control of opposition groups,
are rank dens of inefficiency and cor-
ruption. As you go lower down, you
go to your panchayats, what are they?
They are the worst hotbeds of caste,
of sectarianism, of prejudice. And who
today wants this proliferation more
than the gpposition groups? They are
the people who shout for more legis-
latures. They want a legislature in
Delhi. I said: for God’s sake, save
the much-scourged citizen of Delhi
They want more legislatures, they
want more corporations, they
want more municipalities, they want
more power for the panchaya's, more
Qotbeds, more potential hotbeds for
corruption arnd inefficiency.

14.00 hrs.

I know some Members wi'l not ac-
cept this very kindly, but who is go-
ing to stop this huge destruction of
our foodgrains by utterly useless
cattle and other animals? I was read-
ing a survey by the Central Food
Technological Research  Institute.
They said, I do not know whether this
is correct, that 50 per cent of our
foodgrains are destroyed by useless
cattle and animals. Who has the
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eourage, not even.  the Swatantra
Party, to suggest the destruction of
our useless cattle? I concede, because
I argued it, a complete ban on cow
slaughter, but what about all the
other useless cattle? Eighty per cent
-of our cattle, it is a conservative
estimate, are utterly wuseless. Apart
from the fact that we can never have
any semblance of modern animal hus-
bandry, they are a tremendous burden
on our food and » fodder resources,
who is going to decry this supersti-
tion about monkeys—they are one of
the worst destroyers of food crops in
he country—not even Mr. Subra-
maniam. Now because of some kind
of, call it what you will, medieaval
obscurantist, primitive approach of
some people, we cannot even export
them, although they were earning
foreign exchange. Because of this Mr.
Subramaniam said: I am utterly help-
less; I cannot do anything about the
tremendous destruction of food by
monkeys. Who, finally, is going to
help us get rid of slogans? Perhaps
the Congress would not help us much.
Look at this exercise in hypocrisy, the
slogan of prohibition costing us, some
member of the planning commission
said, Rs. 200 crores a year. Who is
going to relieve us from these.exer-
cises in hypocrisy? Illicit distillation
is a cottage industry. Our enforce-
ment services have been completfely
corrupted by these exercises. Who is
going to relieve us from the slogan?
I do not think the Opposition is going
to do it. May I finally say this? I
agree with Mr. Patil, what is the good
aof a post-mortem? I say that the
Americans broke our arm. No other
Government could have taken any
other action. Byt today we are fac-
ing what 1 would like to call a war,
a war for our economic, our democra-
tic, survival. In this context, it is axio-
matic that to survive in facing a war
we have to have stability; we have to
have discipline; we have to have ruth-
less realism. I say this to the Congress
party. The primary duty and the res-
ponsibility is theirs. If they fail, they
)ill not only destroy themselves, but
wrose than that—because, although I
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wish some parties like the Swatantra
well, there is no party that is going to
emerge in the near future sufficiently
strong to guide the country; they will
destroy not only themselves—they
will destroy democracy. I say this
in conclusion that what the country
does not need—I am quite clear about
that is the unstability and indiscipline
that must flow from opportunistic,
make-shift rickety alliances between
disparate political elements without
the semblance of any common pro=-
gramme. Because of that, Sir, I op-
posé the motion.

Shrimati Renuka Ray (Malda): Mr.
Speaker, Sir, listening to this debate,
I have been struck by the lack, fan-
tastic lack of realism in all speeches
apart from the last, in the debate
that has taken place so far, because
we are facing a deepening economic
crisis should we not think in those
lines? If is my hon’ble friend Mr.
Mukerjee who sets the ball rolling in
this respect. I do not want to dwell
on the point of his relations with the
USA; for 1 know that is like a red
rag to a bull. I leave that apart.
But I would ask him this. In his
perfect Oxford diction with an elo-
quencel] which almost surpassed his
earlier eloquence he said things and
some of them inorder to be hard hit-
ting sometimes verged almost on the
border of extreme discourtesy. He has
picked out three ministers and said
many things. I do not say that in
all aspects I agree with the govern-
ment, 1 will come to that point later.
Because we do not agreeon all points,
we bring these things up and we
have them rectified very often. But
that does not mean that the bona
fides should be questioned in this
manner. To say that they are at-
tempting to sell the country to USA
or other countries is going to fantas-
tic lengths and even Mr. Mukerjee
knows that these are not true. And
Mr. Mukerjee made no contribu-
tion at all to the vital economic is-
sues of today, the national issues

which exercise our minds.
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14.04 hrs, neighbour. The point I want to
make here is this. He has talked

[MR, DEPUTY-SPEAKER in the Chair)

Prof, Ranga was an old colleague of
mine even from the Central assembly
days ang of course he will say every-
thing that is diametrically opposite to
what Mr, Mukerjee says. His point
is that we are too obsessed with the
USSR. He has made, due to his
leader, a new point that we should
have a government of talents in the
country. I ask him: unless we have
a government, which is a national
government made up of the different
parties, how can this be done? Is
there any opposition group which is
grown and well-developed party in
parliamentary terms so that their
talent could be included in a national
government of different parties? Or, is
it an Oligarchy that he wants? There
is intellect in the country no doubt
but they will not be representatives
of the people unless they have been
elected by them. '

Then we come to another profes-
sor, professor Hem Barua. To some
extent 1 would say that between the
two contradictory arguments of Prof.
Ranga and Prof. Mukerjee, his was a
via media and his speech was a sup-

- port tQ the Government in an indirect
way. ButI found—] questioned him
even then—that his obsession with
China in the sense that he seems to
think that because the Chinese put
forward certain figures—they are
known to be great propagandists—

« those figures are correct. Statistics
are sometimes referred to in this con-
text as “lies, damn lies and statistics”.
If statistics are known that way and
they can be brought in any method
of compliation what is likely to be
the position in China? Therefore, to
compare us with them; even for a
moment and to say that we are fac-
ing difficulties while China is not; she
§s going in for all these purges, is
wrong; it is wrong for Mr. Hem
Barua partigularly to believe.

Let me now come to Mr. Gopalan.
Mr. Gopalan is now a defender 91
the Chinese: He has forgotten his
own country. It is well known that
he has even quarrelled with his

about bandhs all over the country,
bandhs in West Bengal, bandhs in
Kerala and all the rest of it. Other
people have spoken about it. I do
not want to waste my time on it ex-
cept to say this to him. What about
the purges that are going on in China
today? What would happen to the
government services whom he is en-
couraging to go on strike today? If
he were to come to power, would
there mot be purges? Would they
dare even to raise their voices, far
from marchings and demonstrations.
The Government servants who
are incited by him must remember
that it is easy to take advantage of
democratic institutions and exploit
them but when their freinds come to
power they will not be able even to
murmur; they will be purged.

Shri Umanath (Pudukkottai):
shot down.

Not

Shrimati Renuka Ray: Whether
they are purged or shot down, what
way we do not know. These are the
methods of the left communists.

I have the greatest and highest
respect for him—Acharya Kripalani.
He was at the helm of affairs at the
Congress in the most difficult days
and his advice is something that ap-
peal to us and we should give the
highest consideration for it is for our
own good. The only thing that I
would like to tell him in all humi-
lity is that, left him not feel frustrat-
ed; let us not lose confidence in our
own powers to rectify our mistakes,
and to get over our drawbacks and
deficiencies. There will be some-
drawbacks and deficiencies; no human
government, no human party can be
there without having this. Now,
what happened? Why have we come
into the present situation as we have?
Let me just recaptulate for a moment
what has happened; I know that
others have also spoken on it. In the
first instance, everybody must agree
that we had reason for taking cer-
tain postures, and for having a feel-
ing of cautious optimism during the
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first two Plans and even up to the
second  year of the Third Plan, be-
cause we not only kept toe our tar-
geis but we even went beyond the
anticipations in some aspects, and
therefore there was no question of
being dissatisfied in an overall way,
though we were dissatisfled. The
Congress party itself- was dissatisfied
in many matters and constantly we
brought to their notice the deficien-
cies of an administrative system
which is aatiquateq in many ways
and ‘which should be changed. This
is a matter which we have brought
up again and again, ang it has been
changed to some extent, though not
revelutionised or changed to the ex-
tent we want.

Now, I come to the point which
Shri S, K Patil made about the loan.
Loans 1p to a certain extent are
inevitable in a system of developing
economy. I cannot say that I agree
with Shri Patil all the way about this
matter, but I do agree that we did
have to take loans and we have to
pay themn back. We as an honourable
nation should pay back what we have
taken as loan, and its interest.
‘Therefoce, there is no doubt that we
reacheq a difficult and critical stage
when owur foreign exchange began to
get depleted. This happened really
because we had to spend for the twin
purpose of development and defence
after the Chinese invasion. Our then
Prime Minister—and this House en-
dorsed it—said and proclaimed that
we shall go on with the twin purpose
of development and defence, no mat-
ter whether it is the Chinese or any-

one else who invades? The whole
House ondorsed this. It woulq be

difficult to keep down the inflationary
trend because many more projects,
defence projects. for which we had to
find foreign exchange and money, had
to be proceeded with,” and naturally
that made further depletion neces-
sary, and so we went on. No doubt,
after the mid-term appraisal of the
Plan we should bave taken even more
drastic steps about certain matters,
but it iz not always that one does
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everything as exactly as ope should
have and exactly at the right moment.
Amnyway, these are the facts and this
was: the position that was inherited
by Shrimati' Indira Gandhi, and they
haves devalued our currency.

There may be differences of opinion
a§ to the timing of devaluation. Per-
senally, I would have liked that some
of the correctives. that we have takea
shodld have been tdken long before,
but if' we had taken those correctiv-
es: I do not say that devaluation of a
currency which has depreciateq in
foreign markets might not have taken
place; but this could have been as-
sured today, namely, that whatever
way it could be done, it should not
be the South American way which
will lead to further devaluation. It
should be perhaps the Yugoslavian
way, bringing economic recovery and
that could have been assured.

I appeal to the whole House and
to those who have brought this no-
confidence motion, which is brought
before this House not infrequently,
that this is a national crisis and to
meet that, every responsible person
in this country ang every representa-
tive of the people should combine
together in one endeavour; and that
endeavour should be to check the
rising prices and to bring down this
inflationary trend in such a manner
that we are able to effect that after
this devaluation no further devalua- |
tion follows, and instead, our econo-
mic recovery starts. That is the main
problem of today. ’

I have many things to say. Shri
Patil said about concrete suggestions.
I have many concrete suggestions to
make and I shall take that opportu-
nity when the economic debate takes
place. But today, I only want to
point out that it is perfectly true that
when the Prime Minister took this
decisicn, and when the Cabinet took
this decision, to devalue the rupee,
they kriew how unpopular it would
be to many people, and how it would
give a handle for exploitation against
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us in the elections. There are those
.who think that not only on economic
g.'ounds but even on political grounds

the timing of devaluation is wrong.
Why? Because the elections are be-
fore us. This may have been the

feeling among some party members. .

But they have also been convinced
that in this country, the Congress
Government has a record, and that
record is that no matter how difficult
it is, how unpopular it is, where a

national crisis is before us, we must

take a decision in the national interest
and noét in our own party interest.

It is quite true that in the buses
.and trams—I think Acharya Kripalani
has saig it—and in the market place,
in the clubs and indeed everywhere
else, there is a good deal of discus-
gion about the Government, and about
the Congress party. There are many
who will criti¢ise but who will vote
for us. Why? Because they want a
stable government and they want a
Government which they know will
ultimately, in spite of their mistakes
and deficiencies, have the overall in-
terests of the country before it, and
not any other interests. I may or
may not agree to the timings of the
devaluation. I am not talking about
that. But that it was an unpopular
decision which could be exploited by
the Opposition parties was known to
the Prime Minister and still she took
that decision, and that is something
which the country knows and for that
reason, no matter what is said against
us. we shall win through again in the
elections. But elections, which may
be important in a democracy, are not
of that importance, and are not so im-
portant as the economic recovery to-
day.

Mr. Deputy-Speaker:
Member’s time is up.

Shrimati Renuka Ray: I shall con-
clude in a few minutes. I must say
one word about what the erstwhile,
Dr. Lohia, said. He was a protege of
Pandit Nehru for many years and was
sponsored into politics by him. I
would like to say one word about
what Dr, Lohia said about the Prime
Minister of India and women. Who

The hon.
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is he to talk about women? The
women of India are behind the Prime
Minister of this country. Who is he
to say about it? "I know as a woman,
that when 1 go to the villages, there
is a thrill in the country and in the
esuntryside amongst the women, that
thepe is a women Prime Minister, ang
they knew that she has no magie
wand and that in six months’ time
or in six years’ time or even in 18
years’ time, the backlog not only of
the 200 years of British rule but the
backlog of the long period before that
could be washed off so soon; because
no country could become a slave
country unless it has had a longer
period of downward trend. They
know that it is not possible for her to
make the impossible possible. They
know her sincerity and integrity and
they know that this Congress Gov-
ernment will deliver the goods; may
be we will muddle through ang we
may make mistakes, but we shall
eventually act up to our faith.

Lastly, this agitational approach,
approaching violence, does make it
difficult for the Government to pro-
ceed always as it should. Therefore,
I would suggest that this agitational
approach, and disturbances that are
created and things like that only
make it more difficult for us to bring
about the economic recovery. I can
only look at it from that angle.
Finally, let us not forget that when
we gave to us the Constitution, whose
preamble I will not repeat for lack
of time, which says that it is through
the democratic way that we shall
build a socialist State, we undertook
a very difficult task. We know we
had difficulties, but along this road
we shall be up against many impedi-
ments and we shall have to overcome
them. Today, the difficulties that we
are facing are not so spectacular as
the invasion by China, or the invasion
by Pakistan, and its subsequent w1th-
drawal. None the less; it is as im-
portant and necessary for us to con-
tend with and overcome the economic
crisis. beause ultimately it is not mili-
tary strength, but our economie
strength through which we shall have
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regained our position amongst the
nations of the world.

Shri P. K, Deo: Sir, with the Coun-
cil of Ministers in the dock, I, in the
name of the people of India, charge
them with grave dereliction of duty
(1) in persistently following wrong
economic policies for 15 years which
led to inevitable insolvency, (2) in
not being able to give two square
meals a day to its people and in fail-
ing to control the soaring prices of
all goods, specially the essential com-
modities, (3) in creating artificial
scarcity and famine conditions in the
country wherein their callousness
and complacent attitude hundreds of
people have died of starvation and 25
per cent of the lands are lying fallow
for want of seed and money in spite of
this year’s good monsoon, (4) by not
being able to check corruption and
nepotism and political patronage in
this coyntry, (5) in bringing an end
to the rule of law by clamping down
on this country the state of emergency
and encroaching upon the fundamental
rights of citizens and taking recourse to
firing on labourers, students and peace-
ful demonstrators in order to liquidate
the political rivals (6) in neglecting
agriculture all these years and robbing
the peasant of his right over his land,
(7) in failing to preserve the integ-
rity and sovereignty of the country
and in not ousting the intruders from
the sacred soi! of our Motherland and
(8) lastly by following a foreign policy
of vacillation and confusion, thereby
exposing the country to Red Chinese
expansionisn.

Coming to the first point, here is the
culprit who brought this nation to ir-
remediable bankruptcy and proclaim-
ed it in a public confession by de-
valuation of the rupee on 6th June,
1966. Government scored four con-
secutive sixers or over-boundaries
when they officially recorded that (1)
extravagance, (2) insolvency, (3)
rising prices and (4) their inability to
rule and keep the house in order have
crossed their previous boundaries. All
along they never played a straight bat.
They played a crossed bat thereby ex-
posing the country’s national and
economic wickets to grave danger.
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The rupee all along throughout the
ages was a very honest rupee; it stood
high and firm throughout the ages ex-
cept probably during the short period
of the rule of Mohammed Tuglaq. who
minted leather currencies and was
dubbed by historians as a mad cap. In
the first half of this century, this
honest rupee has been able to build
a handsome reserve of a sterling
balance of Rs. 1547 crores in 1947,
even though previous to that, it had
to pass through inflationary economy
during the second World War. Since
then this' Government has been guid-
ing the destiny of the nation. Govern-
ment has been allowed by the brute
majority of this House to tax the
people relentlessly and this House has
been' giving them full support.

Many prosperous nations have ex-
tended a helping hand to this Govern~
ment, so that they can overcome this
economic  crisis. USA has given
Rs. 3,000 crores as aid during the last
three plans as against Rs. 600 crores
by the rest of the world. USA’s as-
sistance to India is more than double
that of any such assistance to any
other country. This country is the
biggest debtor to the Worlg Bank
having borrowed 735 million dollars.
USSR also has been helping us.
USSR’s help amounts to 67 per cent
of the total foreign aid utilised by
India as against the American utilised
aid of 58 per cent. USA has all along
come to the rescue of this country in
time of war and in time of peace. You
can imagine what would have happen-
ed if American aid would not have
been available when Chinese commit-
ted aggression on India. Secondly,
when there was acute food crisis
throughout India, it is with American
aid that we have been able to abate
the crisis.

All along we have been giving a
note of caution from these henches to
the Government to observe strict
financial discipline. Have they done
1t? There has been reckless spending
and wasting of the poor taxpayer’s
money and the foreign aid, throwing
to the winds all financial rules. There
was indiscriminate deficit financing,
excessive taxation, adoption of imprac.
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ticable giant plans and seeking to in-
Vvest non-existent resources in wrong
priorities in favour of slow and low
return-giving public seéctor, where the
average return is 0.6 per cent. In re-
reply to a question in the last session
the Planning Minister agreed that we
have been asking for Rs. 4000 crores
worth of foreign loan, of which Rs.
1350 crores are to be spent for re-
payment of interest on capital. Now
after devaluation it must be much
more. Is it the proper way to handle
the finances of this country? They
have done it in the most reckless way.
If I may say so, they have been follow-
ing the principle of Charvak:

TR TIAT] T pan g, i)
woager S, (ATATA [T N
He said, “Have a merry time and

spend as you like, because what is the
guarantee that you will have a re-

birth?” They know
qENqTET  FHAA  (AATEAY Fq
there is no return of the dying Cong-
-ress. So, they have been ding

recklessly the poor taxpayer’s money.
At last it has come to a crisis. The
time bomb has exploded and bank-
ruptcy was registered in official
devaluation of .the rupee by 36 per
cent. No less a person than the
Finance Minister himself admitted in
his statement that it was “beyond the
capacity of the Government to bring
down the general price Jevel in the
eountry to the level that prevailed 5
years ago even”. This is the state of
affairs. Immediately after devaluation,
the Governor of the Reserve Bank
said in a statement that the decision
was taken after all means of stabilis-
ing the country’s economy were tried
and failed. The laws of economics
do not respect the nations or national
frontiers. They have already de-
valued the rupee. Government’s action
is only de jure recognition of a long-
standing de facto position; to put it
more accurately, it is 50 per cent de
facto recognition because in the free
" market, the rupee stands at 10 cents
whereas the official recognition is 14
cents of the American dollar,
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Even after this, if we take to the
road of financial discipline, as UK,
France or Yugoslavia did, we may
have an economic re-birth. But if we
follow the path which was traversed
by Indonesia and if we get enmeshed
in the net of rising prices, there will
be further devaluation and it is sure
to come. Have we done that? The
price-line has to be held at any cost.
The highest priority should be given
to stabilise the prices. But we have not
done anything in this regard. In the
Supplement to the Economic Review,
which is a Government publication, it
is stated:

“In the three years ending March
1966 the price level rose by 36.5 per
cent; the wholesale prices of food arti-
cles rose by 42.1 per cent and the
working class consumer index shows
an increase of 33.8 per cent.”” It has
been further stated in the Bulletin of
Wholesale Prices in India that rice is
being sold at Rs. 130 per quintal in
some parts of the country. We know
very well that in non-rationed areas
rice is being sold at Rs, 2 per kilo.
When this is the price level, how could
the people manage their livelihood,
their purchasing power being what it
is. No less a person than Shri L. N.
Mishra, a member of the Cabinet, has
criticised the price policy of this
Government. In a broadcast on the
27th of last month he stated that the
general price index was up by ‘40
points in 13 years in the Nehru regime;
that is, about 3 points per year, under
the present regime it is vp by 23
points per year and rose by 46 points
in two years. When the Ministers
themselves are criticising this you can
very well imagine that it is nothing
but a divided house. -

. The people who are hard hit by the
rise in prices are the people with fix~
ed incomes. ' The poor and the middle
class people are hit hard. Have
you thought about them? Are you
thinking of another Pay Com-
mission? How could you say that you
are going to freeze the wages? Unless
you freeze the prices there is absolute-
ly no sense in talking of freezing the
wages. :
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it is no use putting the blame on
teé traders er the manufaciurers for
the rise jn prices. K is the Govern-
ment which has been rmising the pri-
¢es. Have you forgotten that im-
mediately after devaluation the Asola
Hotel raised their tariff by 10 to 20
per cent and the Indian Airlines Car-
poration, another Government under-
taking, by 10 per cent. There has also
been a rise in the price of imported
wheat. Even though the Government
i saying that the price has to be
controlled, in the same breath it is
raising the prices in Government un-
dertakings. Therefore, it is no use
blaming the traders or manufacturers.
The usual law of demand and supply
will play to fix the prices.

To cope with the rising demands
the main impediments for production
are to be removed. What are the
main impédiments for production?
The suffocating controls, permit and
licences and quotas which open the
floodgate of corruption and political
patronage, they must go. More 1n-
centives should be given to the peopie,
both agricultural and industrial, for
increased production. The mysuc
phrase of jand reform embodied in
the Seventeenth Amendment, which
robs the peasant of his right over
the land, should be repealed. If that
is not done, the target of 120 million
tons at the end of the Fourth Plan
will be a moonshine.

After 18 years of independence we
have not been able to give our people
two square meals a day. There have
been many cases of starvation. Late-
.ly, in Orissa there was a famine and
the Prime Minister was there. We are
grateful that she visited that place.
We also shared the anxiety with her.
But I am very sorry to say that all
.the directives she gave have been
watered down by those who are on
the spot. Those who are supposed to
implement her direetives are doing
just the opposite. She girected that
all the relief works should be en-
trusted to the panchayats, panchayat
samitis, to the villagé committees.
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- But nothing of that sort ig being done.

Al] works are being entrusted through
the yural engineering organisation to
the favourite contractors and a deal
is struck in invariably every case
before the contract js given as to how
much they are gong to give to the
Congress Election Fund. This ig how
the Congress is making political capi-
tal out of the .misery and suffering
of the people during the famine.

The Prime Minister-stateq that the
cultivators are to get taccavi loans
at the rate of Rs. 100 per acre up to
a maximum of Rs. 800. But nothing
has been done in this regard. So far
as ‘my distriet is concerned, a sum of
Rs. 1:35 crores has been distributed.
There are 2,50,000 cultivators in Kala-
handi District. The average comes to
Rs. 55. It is a scene to watch every
day thousands of cultivators going to
the district headquarters' for taccavi

loan and return empty-handed.
The result’ of it is that 25
per cent of the land is ly-

ing fallow in spite of a very gooa,
monsoon this year. They do not have
the cash for the seeds. In the dis-
tress sales they have sold everything
—their cattle, utensils, agricultural
implements, everything—and nothing
is left with them.

Now I will come to the Defence of
India Act We have been told time
and again that it would not be ex-
tended a day longer than needed.
But what is happening? Instead of
bringing the hoarders or profiteers to
book—of course, (the Government is
the biggest Iroarder)—it is being used
to victimise the political opponents.
Emergency powers abrogating the fun-
damental rights and short-circuiting
the ordinary process of law has be-
come a matter of administrative con-
venience. The firing on students,
labourers, adibasis and peaceful de~
monstrators has become the order of
the day, whether it is Bastar or Banda,
Calcutta or Kalahandi. The cat will
be out of the bag when the Pande
Commission report reveals-the bruta-
lities committey by Government i -
Bastar.
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The trigger-happy rulers have used
this method to liquidate their politi-
ca] rivals. They want ga blanket
continuance of the emergency powers
ang the Defence of India Act. That is
why an amending Bill has come in the
name of amending the Defence of
India Act. Even though they say that
they want to restrict the scope and
operation of the Act only to border
areas, they want much more powers.
The Unlawful Activifies Prevention
Bill is also another method to arm
the Government with more powers on
various pretexts so that they can clamp
them down op political rivals.

The Chinese threat is only a bogie.
Nothing has been done to wipe out
the scar of humiliation and defeat at
the hands of the Chinese. We have
more or less acquiesced in the illegal
possession of a part of our country
by China.

Coming to Toreign policy, I beg to
submit that we must follow a consis-
tent and realistic foreign- policy. We
have to realise that China is posing
a big threat to the freedom of Soutb
East Asia. Who does not know that
China is functioning through a satel-
lite in North Viet Nam? After Soutb
Viet Nam 1s gulped, then Laos, Tha)-
land, Malaysia, Burma and India are
in the Chinese menu card. They wil
be gulped one after the other. To
those who say that American. bomb-
‘ing has to be stopped, I would like
to point out that in modern warfare
figthing is not confined only to the
battlefield; the military bases behind
the battle front have to be attacked.
Have we not bombeq Sargoda and
Peshawar and opened a second front in
Lahore to deal with the Pakistani in-
filtrators in Kashmir? So, it is a part
of the game. Therefore, for India’s
sake, we will have to support it even
though we may feel sorry for the loss
of lives there. Because we know that
China has been fighting through a
satellite called North Viet Nam, for
India’s sake we will have to support
the American bombing of the military
bases in North Viet Nam.
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Our practical and precept should te
consistent. We could mnot blame

others for deing the same thing which
we did when we ware attacked. It is
wrong. As Chairman of the Interna-
tional Control Commission we have
rightly suggested the convening of &
Geneva-type Confereace and ‘we
shoulq stick to it. But are we gtiek-
ing to it? We have been constantly
changing. When our Prime Minister
comes 1n contact with foreign digma-
taries, she undergoes some metamor-
phosis. In Cairo she said that first
there should be the convening of tne
Geneva-type conference and thea,
secondly, there would be stoppage of
the bombing. She goes to Moscow
and she says that first there should
be stoppage of bombing and thea
convening of the Geneva type con-
ference and reverseq the order.

The Soviet Union has been tlirting
with Pakistan and the illusive rela-
tionship between Soviet Union and
Pakistan has been a matter of great
concern to us. The Soviet Union has
been silent all these years over the
Soviet-Pakistan | arms deal. The
Russian Defence Minister will be shor-
tly visiting Pakistan. A high-power
military mussion went from Pakistam
to Russia. These visits are not for
sightseeing. These visits are npot
sponsored for the sake of tourism.
We all know that something has been
brewing and we should be clear as to
what is going on behinq the screen
between Pakistan and Russia. Unless
we play our cards properly we will
be in the soup again.

Coming to corruption, it is a can-
cerous growth. In this field we hear
big names, like Pratap Singh Kairor,
Biju Patnaik, Biren Mitra etc., who
have flourished in dubious and corrupt
practices under this Government’s
mantle of protection. Some of them
are trying for a comeback.

There should be the institution of
an ombudsman. But I do not think
that it is going to take place so long
as Nandaji and his so-called sada-
char are there. T
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I would like to point out that frus-
tration has been there everywhere.
You go to any part of the country,
there has been frustration. The Gov-
ernment has been stubborp gnd un-
responsive. We saw the glimpse of
the frustration on the opening day of
Parliament. We should not play to
the elements of chaos; at the same
time, T would like to blame the Gov-
ernment also. On the first day they
projected an image of strength and
firmness but last]y they jost the game
by a subsequent wvolte face and
brought the Parliament ang the
Speaker’s dignity to ridicule. These
things should not happen.

This Government has all along
been trying to throttle thre Opposition,
firstly, by corrupting the voters by
exploiting their poverty ang igno-
rance; secondly, the Opposition MLAS
and MPs are being purchased to
further boost the brute majority of
the party in power; thirdly, Opposi-
tion leaders are being lured away by
offers of fishes and loaves, jobs and
positions. These things have to be
stopped.  Uniess = the Government
mend they have to end.

Lastly, I repeat the famous words
of Cromwell which he said to the
Long Parliament and which were re-
peated by Mr. Amery to Chamber-
laimn: —

“You have sat too long here,
for any good you have been doing.
Depart I say and let us have done
with you. In the name of God!
Go.”

Mr. Deputy-Speaker: Shri Mathura
Prasad Mishra.

Shri Priya Gupta (Katihar): There
s no quorum 1n the House.

Mr. Deputy-Speaker: The bell is
being rung....Now there is quorum.
Shri Mathura Prasad Mishra.

N

=t Wo gwo fam  (Frm)
I AEIeE, gk AWM A I AW
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Shri Karuthiruman (Gobichettipa-
Jayam): After hearing the arrguments
of all our Opposition members, I feel
that there is nothing in them except
the good old stories expressed in so
many other debates of the Opposi-
tion. I woulg like to quote an emi-
nent Jeader of the world.:

“If we do not manage to con-
duct a concessions policy gnd at-
-tract foreign capital {0 our con-
cessions, we can hardly consider
any serious practical measures to
improve our economic¢c position.
We cannot seriously entertain the
idea of an immediate improvement
of the economic situation, unless
we operate a policy of conces-
sions, unless we discard our pre-
judices, our local ‘patriotism, dis-
card to some extent our craft pat-
riotism, and to some extent the
idea that we can do our own
‘“exploring”.”

Further he says:

‘.. .—chiefly about the great
need to increase the food supply
—is not intended for admiration
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or for a show of gerat love for
vérious resolutions (which the
Communists have been doing
with great zeal), but as a call to
increase the quantity ‘of food-
stuffs at any cost. That js some-
thing we cannot do without the
help of foreign capital. This
should be plain to -every one who
takes a realistic view of things.
That js why the concessions ques-
tion became important enough to
be dealt with by the Party Con-
gress.”

Further he says:

*“Let me adq that we have not
yet concluded 3 single concessions
agreement. We have already given
expression to our disagreements
of principle—we are past masters
at that sort of thing—but have not
yet secured any concessions. I
suppose this wil] make some
people happy, which is unfortu-
nate, because if we fail to attract
capital to our concessions, we
shall merely prove that we are
poor businessmen. But then, of
course, the Communists can al-
ways have a field gay with resolu-
tions, filling up all the stocks of
paper that we have. Here is
Point One!*“

Lastly, the great leader says:

“You know that we must have
that improvemeént at all costs. We
shall not grudge the foreign capi-
talist even a 2,000 per cent pro-

" fit provideq we improve the con-
dition of the workers and pea-.
sants. It is Imperative that we
do it.”

This is expressed by Lenin. I want
to put it before our Communist
friends. They can refer to this
It is published cent per cent in Mos-
cow. They say that we should stand
on our own légs and that we should
not invite foreign capital. Lenin has
said that he would not mind even &
2,000 per cent profit to foreign capi-
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[Shri Karuthiruman]

.
talists if, by that, the condition of the
people woulg improve. I go not know
how these people criticise our invi-
ting American help. They are aller-
gic to Americans; that is why they
say this. If our food imports come
from Russia, then they would be
happy. I am very sorry Prof. Muker-
jee saiq that our fooq imports under
PL. 480 made Shri Subramaniam get
one thousand ships on his face. I say
that even thousands and thousands of
good phrases, even a calculated and
written speech, of Prof. Mukerjee

" will not gdd even a single blade of
corn in the field. We should improve
our agriculture; we should improve
our economijc situation. Merely giving
resolutions and no-confidence motions
will not improve the economic situa-

. tion. These Opposition members
never co-operate with the democratic
set-up. They should give a healthy
criticism; they shoulg give a construc-
tive argument; we can understand

that. Whenever there js rise in
prices, they say that wages should
increase. Suppose, we give more

wages, then they say that prices have
risen. There is a saying: there is a
kind of fish which, by showing its
head, will claim to be a snake and

by showing its tail, will claim
to be a fish. That is what the
The go to the people and say,

“demand more; do not do work” be-
cause they want to create a scarcity
condition. Therefore, they decry our
achievements over the past 15 or 16
years. We are proud of our achieve-
ments. Even the foreign people—
Americans and Russians—who come
here appreciate.our improvements. In
1955-56, our cereal production - was
only 55 million tonnes; in 1964-85 it
was 80 million tonnes. Is it not an
achievement of the three Five-Year
Plans. There - may, . of
shortfalls; there may be failures of
monsoons and all those things. But
they all attribute it to the Congress
Party in power and say that, if they
are in. power, they can do this and
that. . .

Coming. o devaluation, devaluation
is not a new thing. The Swatantra
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Party was criticising that. They
shoulg know that the leader.of the
Swatantrag Party, the founder of the
Swatantra Party, founded the deva-
luation in 1937 by giving debt relief
loan to the agriculturists and in 1952
by giving moratorium. Rajaji was
the first man to do that. If ours had
been the first country which had de-
valueq its currency then it could be
said that we had done 3 wrong thing.
But.so many other countries had de-
valued their currencies in the past,
and we have only done now what
they had done before. Sir, I am not
an economist, nor am 1 a student of
political science. As a poor farmer,

what I can say is this. Suppose 1
take one bag of rice to the
market, and I offer it at
Rs. 70. Suppose the people who

come there offer only Rs. 50 for that
bag. Then, is it wise for me to sell
that bag of rice at Rs. 50 and so and
produce one more bag, or is it wise
for me to say ‘No, no, I would not
sell for Rs. 50; I would sell this only
for Rs. 70.’? 1If I say the latter, then
that would mean that I would have
to take back thatofrice: 1 would
not only not produce more rice there-
by but I would also be in difficulty 1n
regarq to money. This is the simple
way jn which a poor man or a lay-
man understand devaluation. Our
rupee has got a certain value; it 1s
not so much as we wete thinking it
to be. The externa] value of the
rupee has also been less. That is why
we have devalued 1t. -

Now, we should concentrate on the
post-devaluation efforts that we have
to make. We should see that our
food production is increased, anq that
the price levels are maintained at such
a Jevel that they would not hurt the
ordinary people.

In our country. unfortunately,
whether devaluation or no devaluation,
there is a general tendency on the
part of the traders to increase the,
prices. I can say that we lack in na-
tiona]  character. Recently, 1 had
been to Britain. There was a strike
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by the seamen there, which lasted for
45 days. In spite of that strike, the
prices of the articles hag not risen
even by a penny. The people who
were going to the market for pur-
chasing things did not have to pay
even a single penny extra. Even the
shop-keepers there would not sell
anything at even g single penny more.
That was so because of the national
character that they had, because of

" the interest that they had in the
nationg] economy.

Here, I congratulate the Govern-
ment on their having taken this bold
decision to devalue the rupee. As
Shri S. K. Patil has said, national
interest is more valuable than the in-
terests of the party. The Congress
Party has demonstrated to the people
in the country ang to the whole world
that they care for the nation first
and then only for the party. Of
course, the argument is advanced that
this gecision could have been post-
poned and all that. I am not well-
versed in these things, andq so, I
would not go into those things.

So far as I am concerned, I would
urge that after devaluation, we should
see that there js greater production
effected. If there is greater pro-
duction, then the prices can be stabi-
lised. Simply moving a no-confiden-
ce-motion ig not the way to maintain
"the prices. Let my hon. friends
opposite go te the people and say. that
they have to do such and such
things. Let them educate the people
and advise them. But I find that ins-
tead of educating the people they want
to create trouble among the people.
They want to organise bandhs and agi-
tations and so on,

The Communist friends think that
now they can go to the people and
they will return victorious. But I
know what the political power of the
Communists is. In the composite State
of Madras, in 1952, there were 62
communists. Whern the State had been
divided in the Madras portion there
were 21 communists; the leader of the
communists, Shri Ramamurti said at
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that time claimed that.‘We shall go to
the people and we shall see’, but, alas!
he was defeated; he was not defeated
just ordinarily but by a margin of
about one lakh and a few thousands
of votes. In 1957, only 4 communists
had come out successful in the elec-
tions to the Madras State Assembly.
In 1962, the credit that they have is
that they have only two communists
there. Even that strength will be
wiped out in 1967.

Shri Nambiar: We challenge him.
Let us see.

Shri Karuthiruman: We accept that
challenge, and the people will decide,
and my hon. friend will see the fate of
the communists in 1967.

Shri Dinen Bhattacharya (Seram-
pore)’: Not here, but in Tamil Nad.
Yes,

Shri Karuthiruman: we are

prepared to face it.

As regards the DMK, they are mak-
ing charges on the Government there
and they have tabled & no-confidence-
motion. But what is the way in which
they have administered the Madras
Corporation? They have been there for
nearly six years now, but there is no-
thing but corruption and nepotism
under the DMK’s rule there. They
cannot manage even a small corpora-
tion there; they cannot have proper
roads, and they cannot ensure proper
supply of water to the people of the
city, and they are at the helm of
affairs they want to capture power and
form a government. I would submit
that even the Central Government
may order an inquiry because there is
sa much of corruption and nepotism
under the rule of the DMK in the cor-
poration there.

Shri S, Kandappan (Tirchengode):
We are prepared to face the inquiry.

Shri Karuthiruman: They shall have
to face it.

Shri S. Kandappan: In the corpora-
tion our number has increased after
successive elections.
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Shri Karuthiruman: No doubt, the
no-confidence-motion can be discussed,
and the main issue is, of course, deva-
luation. No doubt, it has been stated
that the prices have risen after deva-
luation. But I would like to point out
that even durihg the ordinary times,
during this period, generally there is
an increase in prices. Therefore, they
cannot attribute this price rise to deva~
luation as such. It is only the mother-
in-law attitude of the Opposition Mem-
bers that makes them say this kind of
thing. Here, I would like to quote
what the great poet Thiruvalluvar has
said about what constitutes a good
nation. He has said that a good nation
is one which is devoid of so many
parties, devoid of internal enemies and
devoid of people who are owing alle-

giance to other countries. Thiruval-
luvar has said:
“Palguduvum pazhseyyum

utpagaiyum Vendu alaikkum kol-
kurumbum illathathu naadu”.

‘Nadw’ means a nation. Which is a
good nation? That is a good nation
which is ‘palguduvum pazhseyyum
utpagaiyum #llathathy’. that is, a nation
which is devoid of so many parties,
red party, black party, black-red party,
bluish party, yellowish party and so
on. If it is one colour, we can under-
stand: if it is one Opposition party, we
can understand. But there are differ-
ent ~ parties and different clours and
different ideologies.

An hon. Member:
clours.

Shri Karuthiruman: But there are
many clours which cannot be tackled
at all. That is the first thing.

The second thing s that the nation’s
interest must be put first; if that is
done, then we can improve anything.
We should see that the peasant pro-
prietership is guaranteed. Only under
the Congress Party the peasants have
got those rights. It is only on the
basis of the democratic and socialistic
policy of the Congress that we can
dea} with all these people. Only the
Congress Party can deliver the goods;
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no other party can deliver the goc;ds.
That is the only party under whose
rule everybody is happy.

Then, 1 would like to quote what the
great poet Kambar has said. He fore-
saw in the twelfth century that every-
thing was possible provided we had
one invaluable thing, namely national
character. He said:

“Kalam  surakkum  nidiyam
Kanakida Nilam Shirakkum nila-
valam nanmani Pilam shirakkum
peridarkariya nan kulam surak-
kum ozhukkam kudigalaam.”

This means that by international trade
we can amass so much of wealth,
Secondly, we can have construction of
big projects like the Bhakra-Nangal
which can help in increase in produc-
tion. Then, we can have lignite mines
etc. and by all this, we can increase
the wealth of our country, All these
things are possible. The people of
Ayodhya were so happy that they in-
dulged in so many things. They could
do all this because they had national
character which was the most invalu-

" able thing. That is what the great

Kambar has said. If that national
character is there, then the people can
be happy.

Here, we need national character.
We should cultivate national character.*
If we have national character and cul-
tivate it, then we would all join to-
gether, irrespective of whether one is
in the Opposition or not, and we shall
have the national interest in mind.

With these words, I oppose this no-
confidence-motion, and I am sure that
in 1967 the people will express no-
confidence in the Opposition.

st WY T AT (FRER) ¢
IqTeRe wgiey, & 3@ wfawta § &
sTgEA s s fad  srgng | o
%gAT 7aeq ¢ f& faQdt @@ arer fa=r
FW §FER F Ffa sfawarw v
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T WA FW § | AT A @
W & ¥ TER AT S HfawE
*1 seaTT Wega e wn § ag fifsw
JET A oFE & sTor & fRan
T | qAd ¥ FUE F areea
¥ St wifgs qwT SeaT ®Y @79
g% & o fow Tt # wi@ # =
qEAT §  IAFT TF ATE FICO TG
g § " S@ T AAE qg
sfqrarg I € |

UF U9 ¥ WA € A
vy aey S &1 T faan, s oA
1 ggd & | & awew § f owmw
s 98 &g o1 A § 5 sux & aw
g WA & Suian .67 g | Hawea
F A ¥ R 9g9 g3 & | & Sawt
gTAT TG g § | G F A9
MggamAfag T T E I
& oA fqant wow @ @@ )
& gugan g 5 oo @ fay o7 o
F wawa g § & N foiw we-
qed F AR ¥ 9 g A o
2 a3 wwdw WX favw &% F @
o fan g 1@y R # 5 3®
Wt fegq 7@ & R & Fiww v
FEwfofl q-or agw gd AT AN
s & ywfag gd sew gaen
o, § | R g faw el
X @ T F AR F Fgl, ToAT
W A@I AT QO fFR s A
T YHIX & I I8 @ 91 AfHT
#3 1 auf 9% 9§ I FT gewdr
Fffm @ fa At vew faw
TAAC | G FF THTE T ATAY AL
¥ fgms s 91 W g W) @
g fag Wi § 5 agd qag ¥ FRwr
7g fruiw famm s § @Y ag g9 #<
AW 9% WEE g oW Q% a9
HUE F AEE W A WR A

SRAVANA 12, 1888 (SAKA)

Motion 2368

U @y WY § , Fg fF @ TR
Ffoig 7 a1 @ aT § @@
F I FFAT § WAL T AF &
froig agiaga & fom smawaT & )
¥ gaw § g g @ fw i of
FT A AT JTT Ig GHIR TF ah
[T B Fgd F ¥ ® AR
amﬁéf*qmmmﬁ@
FIE T G & WR I T
i s faeger faems s w @@
o A 8 ?

T A AT AT F Y U qE
e § fF gt @i e, o g
XA A AH g WO 37 & -
Aify # wos a0 F I QS S
g 97 F 7g AfuwR § § 9% B
—srelt & SR “mree @’ w7
g—aw | & A W A a@ @y
Fr g, Afew S gy wwn
TEQ q@OA §, ST T S F g
wftg oog g, e sER )
W TG g & i gar g,
| I TOIUHI # e § @R
T W &R § wew #1 T
srm.émaﬁfaﬁﬁﬁms{:sﬁw
I F1 Afuwe g ?

IJa R A Sy | T g & §
g Tsgafa St 7 U FY S a9
fear, 5q & 1 a9 IEW T ATw
g, o ¥ g fog v & 5 s
W F qoAIfad Aamt A SHTeTd
AR WFAET © & WY ag |
Tegufa ST w= T ¥ ‘R fem-
W T A @ T gem=
uE A% WS WHET W el

T A9 @ @9 T &
TR F R F TR § 79
g ! Wk fall O a1 @€ g
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[sit Iy viwT wwwE)

I w wRfwr @ auﬁa?m?r
FaRAFE @G AT ST ], I AT
@I AF0 ¥ @ F fau gEar
TR WA A A FasElq
F W@ I ¥ A% IrfeT Sav §
fo ot wEw T« F @m0 F; ;T
feafa &, afs 7 = 3@ «1 FE A
THT AE glar § 1

AW IW TF ¥ AFaarg -ggfa
AR &l Y 991 Age foar Simar
2 | T WFGdT qdl F TET AT R
g fF 9w Ww A «®
RE ¥ HAF T F 17 T1E g
ffeal 1 STeaT BRI F AT
151 ¥ fromme fear o ? AR
37 @t F1 e afderfa § fromm

foar o ? 99 § T F 9 A

¥ @@ E, @1 asF gfew s
IAH!  STeAT BISETA U 151 A
fircgmT T @ | SuemE Wi,
Y FE q9r § AT woA W IEST
weage foam T | T STeT WieRET
]aT 1517 T EW € f ot
mifowm Amfer oo 9 & T g
&, gfe® s %X, 9§ FT A T T,
9 HY IS L e s & 7 &
fss w9 9T § @r gam & A

g dfqum 7 wEgeT

AUGUST 3, 1986

Motion 2370

T AR WR I FE A AR
F o, N g dfqgE N wEEen
g | W1 W qgfq ¥ fawmmw
TR qIAT GIHTT FAY 39 AT A qH
TN fF @ G s afcfeafa o
G2 & gt § ?

g1 s g 5 safaet 3 afe-
IRHE FIW IBMAT WX GE E-
foree qrdt a1 oY 99 & e fawr @
T 9O WY J6 € & F
FE FHAOfE F g g
TR F A afgswr< gom, 3w
e ag gar fv @i A wEisw
AT, TE A, aTg @ aw oW
AR T A T A g 1 ¥
T I AAEHT & | T g8 fe u-
Afaraa FTFm Y ? ag @@
FHATCE], TFR ¥ qerfaA, w7
FH &, o #Y g aaw & )

z@ offeafa #1 w00 1|® R
fF gL ¥ FaAEAT 9gfa fY qemar
g 994 I@ 919 9T FW! oA
78t fean fr g & Afc), agaes
FE-ATEI, FT A9, | & qmEq
Jueed gI AR IT & &faw wraew-
Famt &1 qfa & 1 S W Aeady
& wIY qedl F HER 9T FE
fodY I § TEF 99 GFAT /, W
IT M F qI-gIEw ATACGHT FT
ifrF wrawmwaEl # q@ T fear
ST |

7R qg TR G N I g@ @
s g Ty s=TR, foaa g=w
g @ % 7@ W § waw e,

foar & gvarw § 91§ o ofes

T AT qE | 9 FET I@ QI HF
S I5TaT T4, A @ faar
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g Ry F fawg & | v WRA
%mw&-mﬁug'srﬁm
fowg & oA 92w 3@ 9 # ¥wgwq

weara arf@ w1 9wy § #gw fE
T A F UL 49 § | T G
FE N UL FAFA T@WF
gFeg H I FIH AG ISET AT
& 1 safag Saay Afqar gfaq §

qaqed F g { s arfed
F 79 IRER wRT F a9 g &=
& # wg fr gw ofdfeafmal & oF
%7 U ¥ fv g wow A F wigs
fe@ § sageET FE@ 99T | IFEW
ag W Fan f& wadens ¥F aw
AT FgT qFT FIW IIWT § | qHA
™ a9 ) T ywwar i 5
g 3 ag faig faar f qefafa-
B 3 @S ¥ @ qdle s A
ST | Afew AT @R wEaT e
g & fo¥ ag w9 Y q@ T
g fF 98 § gAY UE AR ¥ gE W
IoT & FX fear § 7 wgi 1955 A
TR Tg7 ¥AA 55 WIS & AR

s Fd ff, g aw  fafeed

136 wfear swwr @ & | 99 f@m
oY wars wig ¥ F@ 5 I A
faeft wzr @F A @ & 1 =g
¥ wgmargar g ¥ fafaed o amge
¥ o7 g w0 % F AT FEAS F 57
SAN FIY § | T T @R WA ;Y
SHF§ | qgi ¥ gEEEl @ F

SRAVANA 12, 1888 (SAKA)

Motion 2372

fad 37 #14 qx 9 Tvar & frar aar

"W g wAT  gEl arawr &)

# g g, at saTeT AF g |

A FF qIaT & F dFe-wra
THE H SATRI FT AT AT oA
F TA@ TG AN, W e
§ feelt awg &1 waa-faator af. @,
o] 9 & oot #Y gEaf wix afaqy
¥ fawear g, @ & afeg Qromar 7
St g qAT @t gE §, T wFe-
FTf @@ H gw #1 frwEr s
W& AR I F g 9% 75 ZAIET
T fmin @ warar wd o F
T grar qfg ¥ Fgar g fF
aifarie & free N T fras
ST @Y, 9 A frad 7 1€ wrawa-
AT G 4T |

uw feafs a3 & f5 @1 ) ot
TIAT ST @I § | AR TG AT I
A wepfa §, 99 F wET WK frt
F 4 &1 o7 fa, @ Iq F @F
FA X fefl qg w1 Ay @ sgw
T war & 1 dfew TEEr S¥Ew
F F @I A AWM A1 G @

E4

39 fa st wrEd @T AR
¥ W FY T—AE ¥ 98 W 99

'mg—&mnﬂﬁwaﬂ%

AT A § AR @Ed e F awr W
A AR CH g A zFTT 1 IEA
7g w9 & wrwet ¥ gEar S,
FE #1357 w1 Agv 1 F wow fr
§ qeAT =TEaT § F Far 9w w9y
AT FIAE dear OF g W
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[&f Y0 wF T F9FE]

g g 9% § ! foee) ag aww ¥
3@y &, g ¥ wra fage § § go
STEAT § ST AOT FIG F FRLL q=E B
areTe & o & a4 3 faa Wi A
e 3% fafFnady = anady
' foE e Y wowar § 7 # ww
fag @r &g ¥ goar =gar § 5
st ST AW FT T &T FAT A« AGT
¥ w1 & mammg § TR 2 WY
Fryfaee add &1 Fua § mfea 31
faar 1 & @7 @R & 98 f5 39 991K
¥ R FITF T AL, U GH 0 (F-G97
F JAME FIALT FAFAT  G_E
Fiva ¥ miwar gy, ;7o f vaw Qg fogw
gFR ¥ oOfdq o wuq qear ¥ Av
SIA J1 FAT T UF qgT 9 WATAN FT
foero a@ awwm ? HiRE sAw o,
AT @A, I9% fan F TFaT @
gr ? Sie ag 437 §r s, {1 9
TF &I 917 €19 qFd & ! WA gK &l
& &Y § 93 gk frw, wasw #
FHRLE SIAT § a1 Fed & 5 ag sw
¥ Affecza F F7HW &, a8 FUF T
Tgfeted F FHE § | TF TR
frar 4 a1 {5 Figa waa 1 F19 A
F AR wiag fadT F w19 67 F,
qg WY G0 AFIT FT G E L X A@X
SR, TG & ¥ 48 FgAT A1 §
Fiug d1 €% Ig FT Wl g | W g
9T 7 AW A9 w09 ¥ g% fFaw g,
" Qe T ¥ FgA ¥ @ | dgT H A
g1 ? qmw ¥ a9 gen ? 9Ol omRW
¥ gun ? A, @)X RY ¥ F9
@R TEHE @ AR fad @
wod ¥ ¥ gy T a9 & fagaa g
78 o fawg # 9w a5 w0 R )

X W # ST @ fe oW
T AHR A0, g @ &

AUGUST 3, 1966

Motion 2374

g1, &9 AW & g0 qg Fgl SaT 91
& s Tsw T %51 fawior i Ay
saEg wfd @1 wga  faa,
s e | W) s, WS 9
AN AAAG | AT & ? NEE
T AR §, I €T q€ TS ay
§, wEl T &1 TAww dFw w1 Qw7
I F AR 9 wmar § A wfaw &
T8 TgEA § T faur S @ 1
F ux AfFa &1 /% Aq @it 1Ay §
AR foT 97 safmat #1 wivw &1 q90
FHAT AT WAT 14T § 1 WK FET 4T
A} A 7 AR OF T EE
ST Y TYY AT AT §, IEFT OF
T w1 WY HET 99 AT a1 3§
AT F AR % F fqm oA |
T TTET AE #Y oy o7 fF gErd
TET THT §H TH &7 ATfq HGAT-
T 5@ 30 H 1 G Ag @ A, fE
o Hfus GUg $Q § I U FE
F fau #@k Y wEex fear sman @ 1
T TFIX T Sieareg faar ofar 1
oS R IS guy g fF domw @@
R A ogt Tgafa # omed §, &
T A AT & o feerdy § fem Sy
TTHT AT 191, e Mg+ FW
Fiet & faee oY w@2q foar g, Y T2
54 §, g HeAT § | 95q § qeAt
sgar g f5 Ak wal # s g
fratfaa wer well AR AT 43 § a0
IR T T F FIH IS F =0
W g ? FWT I TH FT I99T AW
WY T & ? SEHT A THATE FTOT
REF R @ AN F e @
THIX ¥ &7 FT_FIH I3.41 17 X
I wAT § 5w uw safim #1

. Aq-feq@ WY WA @Y 65 W@

9T gt ¥ o ? e, SRy
RESCCEICEAR R i
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" & Yo o AT WA FT qEY ToOA
@ g 1| g o anee ¥, faa T
q o oafaa got § foell § sea wte
T A oS Fwn | o af g
¥ wemer w99 F o foreil & o 5@
AN T N T F = F
TF-TF T FT3 79 AF< F a8 65 A
a1 66 WG TAT Tgr fear & | &
T F AT FE ARATE 65 AT@
65 FHIT TYAT AY Sl ¥ TTHL &
W ST & AT gHgT O g | W
THTX F TUST Waw F qag fow
g fer 7@ ¥ s, W A
T T T W FQ@E | oA A
g atagagng %
T FAE T OF T o F AT A
T gEE wron 1 ag ag R
a1 wieass fadl am ) @ faoia
¥ R g 9 fom 9§
a5 fvin wsea ¥ @ fay wnd
gt 7@ g f5 wwmear # dEd
] T TR ¥ ey W@ § |
s, o8 AT e @ 8, afed
fgE v SHifaq & I g g
T 7 F 0F a¥ 9@y g8 Far 9
fe 7F @ qg #71 3@ fr g WA
FA ¥ HEST WX IR A o &7
gagia fear @ @ fafew =0 # &t
I TF ITH! Iq9 g7 FT THIT FH HT
HYFT 7 foerar | mvor a8 wyr waT & R
AmAw oferdt AT g aRTIaTer
AT Y FTEAT FA | AT 3§ AR
gfqa ® fear § sl oW &
TR F TR HR HY TR | 9%
& MY F T A G F S
fe o sl oEdvE ¥ sl
g ¥ oY wawg g, 7 9 T §
ag @ T =W ¥ § ooy
fafewr wga v oY ogfa 41 A
_, @y g T, IR gl
1 9 q@fe T€ A @ qg we W

SRAVANA 12, 1888 (SAKA)

Motion 2376

Fag & w7 AR 79 o § f5 oS

* o To q‘ﬂ'o,lﬁo o THo %’a@ﬁ

TEI §, I T A g I
T Aamil & a=v o f5 fafaeet
ik fey fafeex § @@ #W
T FaTer YR & ¥ Ag T
afer wE aaw g @9 ¥ 93
wgt &t S &t &y arfas FT @Al
T 2 1w 7g § 7 oW W g
gfaga afewrs afaw Fom &1 Aifq &
g qfeada TG g aTawe W@E fF
fg=t #1 TIAET FET TG 9GS
FAAT HT wafoaa F1 @ [ 3 fag
IT wEd gf @e ¥ g A’
AQTHT T TYX TS91 B WA T I A
qoar gt A §

s, ¥ Fg F1 wfaw 7g §
f& 97 fog g @97 A sar Ar
18—19—20 ¥ T WIAT F F qT
T ) I oA ALY e i ogw
I Y T8 FET & AR AGN F
TS AT gge 9T FTAT § 1 HHT,
g STaT & fF S S W awI B v
aF & Tl Wt § W w@Ew
AT IR AT F1 G Forw frr
I 7g Fer a1 ag SrawF g fw
AR fafaee, gk #fe9e & ¥ e
faerr s fodr gu F9 & F9 @9 A
TR W F AT T A, T
NI FIRFIRAFSFGF
fag da= g § 1 9Ty S g
WTEF 3 &, GATR I AfansT F g7
& I ¥ Ty A, ¥ (O aFAT §
FHT ST HIE ATAT HAT T THIC T
T @R ? s, g §
TF 1< FgT 97 {5 719 F91 s syszr=i
1 gL A FT GFT | HT FAT W
safeaa 9T qg 9g¥ g v areT &
T @] 99 9 fF A9 e
a7, foor woem s f&¥ gw
fefgwe gfgm & @ T FT&F W1
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[#r oY s #9537

wE | I g g WORA S

HEIeq A I fI—
“Mr, Kakkar, it would not be feasi-.
ble.”
% gz S faar av fs

“It would be most practical and pos-
sible.”

TR UF @0 T&< &, ¥R g qa7q
I 5T TG HT & IART A FT G@A
T G A FT oA G FE W
mmﬁmﬁmménaﬁq
W Hgwe freat 99 9% faer @,
I RA F 5T qF g Helt @, FA
FE WU ITFT A TgaT 4T, qTET
oF W QA HT | M a g8 AT
HRT ThaT 3] T | OF I qRE
ST TF FT gHT IHHT IAF T AT
o7 fomat BT FT Ig 9 F qIw ¥
T g F IR QAW T FES 7 FF
#qifea g, & faergomg 30 we faat
T | Fq G9T g FT % A el
) T TAX AT A T A
F ;i gt g€ § 7 G fm g
o F AT q9T AG FW &L
OF-ATY GFFT 9 AT A, 9 gT
ag 97 i g ¥ Y wee § ST 9T
T I AT 1 AT W qEES ¥
o /T g & 5 aEET g aie
fafram it &, foor fafimm @ &
R 9% g™ #Y S fad
T F AT § AR fedt Ffaww
q 38T ¥ Ty ¥ fom s §
IR wEGfEe §8 aEd i
#Y g€ i §, agt < ¥ v 5 femew
3T § "R fAe F arqg =1 9@ §
¥ SET gX T AFHT FaA« qAG FYAT
awar § fF wwr g @ fr
TG N TFR § TG TE ST
JAAT ¥ T § g WU fawETy &Y
T T 1967 F YNNG F W

AUGUST 3, 1966

Motion 2378

T g1, afew & 9 faiedt et v
TR ¥ @R ¥ fem @ & a3
faT g § 5 ag oo WY e 2
HR F 97 | T w7 qg A
2 fF st gATe § swar 5w e A
|YRMT AT AT S FIAT T FAAN
¥ & wfa sar & ber g €
ag 39 W faa #X & gy faoig
Sl

o, oo 7 g @ v oaw @
TEE Sgi 9T AL g w9y gE
&, fami # gt @y g% &, et S
FH qATHT Frar g—F o frme 3
folr oy fergeam A wwt fo
F AR § GF 91q Iq@TAT TEAT §
1956 &1 IART 2. 24 FAUT ¥IT FT
FIATT AT, IqF A< 1965 F 4. 37
FAS A FT HAST AT, I97g AA
I AT TF FEAAT SWTH J14T
2 | 9gY IR I FE IS AT
|17 HT 7T TG @Y oY, FAAE F
9 9 F 97 IR qEHT IR
Ffeat§ | s, 500 & SUT=T FHATQ
aew faee # 9@ gg € A gFw
@ a1a &1 797 wa & fF § 7gi ¥ afaw
¥ fawmr fad 9T

o ¥ «iwq, § Faw a8 FgN
argan § & wrer oY ag v A
fF ag 9 T auTe WEET I §
o fady aR o sg @ &, IS
IR F 26 FEQ, 1966 F foagy &
Y gEAT SFIN gE oY, IEFT garan
P { AT I A1 I9qH, S,
7g fomm gom 3—

Anatomy of white caps, Blitz dated
February 26, 1966.-

Sri White cap N.P.I (US.): The name
given to a self-constituted committee
of persons who generally commit out-
rageous gcts under the guise of serving
the country.
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That is the definition which has been
given in he Blitz.

W AE T g of & v e st
T fawame @ aE ¥ T8 &1 safad
# 9% NeR weEi § 1w wfawEe
TEATd FT AWAT FAT § |

=Y Wo No mat (IFT) : SuTEAW
nged, wfavar gwE 9T a@gw &+
aadEafm g AT A
faey mfeat #t a7% ¥ Fgi 9T N
gt & IR A MR ¥ gmaAk
TR 9 &, FAT qET FY T F AT
ard gi, SAwr W A ¥ gAv ) F @
aaAar § fF oo 9 gat | Aelr
Y arfesr amg #1 A0 g, @ Ak
¥ waqend ¥ g §, fadfaa &
T F ® § O T F a7 § TR
FE 9w T g, A W ¥ awwaw g
frfrad sm agm v R A gf &
ST Ifa warar faer 997 &) AfEw
fet st 4fF gn e wfedt &
el ¥, @w q ¥ Ferfae ardt
F gl ¥ Fo A9, 77 wfavEw sear
F 3@ ¥ QA 58 § 9y g
# & £9 957 ¥ §6 7T FIAT ATEATE |

T ¥ 9gy § 3@ T F FTC 9IA
FT ETIT ATHIGT FEAT A€ §
it wifzat Y o< ¥ @7 a@ N
d FE 7€ F-—ager a9 A S A
aEst #R AF @ ¥ fawedt qadr
Y AT F II6 ¥ FEY AL, S QA
T fadet mifeat ¥ &2 g £, af
R W A W T oEd g€ AR
TF A qTE FT AT TG AT A
a7 ¥ g€ A Ts A ary 9y fawg
aofeat & S-SR aifeai & sy
FHHS AIg, T WAT T@AA §, IR
CFY R e rafeee 9E, s
atofaes ot F w6 § | SusAe

No-Confidence  SRAVANA 12, 1888 (SAKA)

Motion 2380

wgrEa, & 1 qiieat Y fawd) wgan g,

ZEHT AT FTI §, Y AE F Fq«T aFar

B WA @ ¥ i oavg oA
¥ 939 ¥ wfqwrg w&q9 F kA
ggf €

|qaa et ¥ avag ¥ 39 999
% 737 35 T wE e §, TWh
f aeit wwt Ft 71w § fF wam ol
T 3 ¥ A FOFIC AN §, N Aty
AT E, A GY qT AT &, IR AT
FAT § A ITHY 1T &Y SATIET gAY
AW F T GeATAT AT § 1 gA-
wrarfeee aEf AR g drefaee 9@t
F wvarg § oY § g6 SA1ET FAT MGV
TNgaT g 1| FEfF g groface et
R Fq77 qrafaee wef faast qa5:
Hrarforee qret 7Y A fT v drafaee
qret gt g1 T, I7 THIL AT faaq
FUGT AT AT § ARATAT F A
9T | 99 F IAR HIT ¥ ghaT1 F
& g faey st fagsdy wd §

# W o W qR ¥ sEfre
qiéf F gFEeg § FgAT ATEAT § AR
w7 & Fgfree aEl ¥ avww § w0
argaT § ar AR anm, R JY Fwat
F e, FE A g # f1 W oAl
grarg 1 Aarawar g fr age wfre
vz FAfTee ¥ SIRT AT £ )
gafad s oY Jwewrafee @Ef @,
AT gF T A F gwaT a2
9 I FAT FE 9 AG F FAATE
e, A fFImwaR e v fm ¥
faers NE =17 =T § IR TR 3
FAt ¥ av w3 fo¥ 9y &, & I+

g Ty ¥ ¥, SFwT wer T &

faa, 78 wse Fgfve @@ @9y
T FIF AR AT FTFWET FQ@
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[s @o w0 wHi]
WS} ) gafay, Sweaw fedea
o Y § 6 S e w0 war ¥
ITA AT AT JAFT FHAT FI qTAT
g & 1 zafad i aw w WA d
& T AT ofedY & graew § 21 A
g wrAar g )

# v Fvaftee ol ¥ wraew §
N-TF ITT FgAT AEATE | AORAR
T qgT *, X W A A8 g fE
9T gW Al A I 9T @ 3,
ol a3 9T @ ¥ 1942 ¥, f5w
TR ¥ TN AR AW F gy MY
# | frgeme A wfe ol W@
o7 T AR TEE ¥ a@r gk &, vy
oGl w1 ogEaA A, 39 a9 &
fadm fFar 1 3% are, word WERT,
W AE geT | & ¥ gfmar A,
7T ¥ oy @ gErs § gy ws,
afer frgeam § safe oEl &
Fr fFar ? 15 W, 1947 ¥ ¥
1951 ®X 1952 dF, qF AT
qIET 39 W F [T WY, Ig FEIfAE
qrdf qET ag wEr @) f5 3w aw A
ot ATy A e 1 ag wdeTe
qrTeYy 8, Aagd W) At F Y g
T fat & 1\ 9= Fefe e ¥
Far 5 gemw frgena wne g @,
o3 ft # fggam & a6 T
Y & AT FY AN F GTHIA THY,
qa FEIfAes TE & A wAw @
fF fogem @=w w0
I F qUE AT G| G I F AR
aify fear wr fs aiefe i
N0, I F FRT IR T 0,
W F A FY GET AR W qq_
&, aw Fegfre ael & 9w gt
fra Tohere &1 fade fear ) 9=
Iu B T 7T, W wiowa T o

AUGUST 3, 1966

Motion 2382

 wory I aed o= wogd ®
E B a7 F F fay g g AW
¥ gea AT g F AT A S wver
M Tg IR A9 @ @E | A7
2 i e &: WY & ag o AR gEa
;N M AR W Iw N WifE a@
fegem & oWt Y gy A s\
TR | IT BT TF g F AT §, W
Ffwee fagel N 9w o,
T fawar mifer & 7 &, wqfe &
@) 3 e § i W F qewwA
&, T8 Ty § FF 2w & e wEew
W, T TR § fF fegem ¥ wwe
qEAN Y, AR wwd v .
(vagIm)

Shri Nambiar: Are the Communists
responsible for the rise in prices? We
did not want it; we never wanted it.
You raised the prices.

st oo qo yAf: ¥ 4q ¥ AT
argar §-fF ag 3w ag v affafa
WA FAA FET AR § WifF T
e § fr R 3w & T wi| &,
2w & wfa adt, ¥w & gugrat g &y,
FHfwe qE B FE g AT AGH
21 g 9 § 6, Frera faw agg
¥ R EATReER ¥ G9d § 36 a@
¥ g FOEHAT F TEATHAX F FoQ
R Fed &1 FHfee aEl & gva
T fo @ TR WA
o 3w A

IMeTR AERT, o THA TG
Afgar A AN gEEED FT E,
Ffew wF s T § 5 ag w9
fez qEt & doedT a9 FX 9T F §W
™ o e F@T Ay & f
Frpfree qEf 1 arFa W § 93 5%
™ W F AR AW W W AT
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AFATT 93X | & HT Y F@QE AEA
g 5 0% 0% o< ¥ AR OF OF g
¥ fear qEam AT 31 St Wd
WA ¥ I g ¥ Fgr 6 9T Fear
¥ Tead g€ @ X A St A ww
TET A | I AN T geafa ff 59
Y TAR Y FAT ATAEAHAT A7 | AT
(zqaam)

Shri Namblar: There should be a
limit.

ftwo g0 wAt: T a@ A
T a8 3@ fad w77 § fF ag J=y
§ f5 @ Q51 ¥ qg 997 F17 F AT
[T Y § 1 AFT T oI
e fe. ..

it fred (womr) @ AR F
FT I F |

Y %o Ao AT : I TAR qTAT
W FA F IR, GG AT A9
& gdy ¥ FFAT AGAT § FF FA A
Marer 7 Fg1 5 agi W) fgeafow @
T T & AT AT 3 Afa wfefw
F g fFar o @1 & WK g2 g
Hed ® g foar o wr &1 fyaw
o1 ag AR AT § SR ALY F fd
¥ #m FX F 39 faar fred g ast
¥, WX SEY qEA W | 99 F A% AW
T FAT 1§ 1960 N TT qWH
faet qifeqt & faw sT W A @
fafaer fafaga 0 A ara =T 4
& 97 o wre § 5 A S|
Tl F a9 T A, IR AW
T F TG T FARSIAAS -
fear fore & woeaeT W WY agT &
T AT ¥ freprer 4 1 I AN
w1 & &1 48 g1 & 5 AN w1 gy
AT T4 T IqH a8 fow aw@ & 7w
FMFATAT I AT F I §
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Iq B 7AW F A% ot awg w1 e
WH | M T AfawEy [TqTT A4 2
TWHMB EFHRAE, AR E
f& ami st A9 7w A § 9@ awa
F fo 7z Fard AR @ & fad 3g
frer @t @ &1 a3 ) ag W w_W
2 fF 5 awg ¥ wfawe w&aE S
afgawe & oY agi @Ay Srem arfs
‘wuAy atew @g AW & W0 & ame
fegerma |

T & @ O oW fRw aft F
aR ¥ F2A7 SIEATE | SRiA A
¥ @49 ¥ agT 47 917 7G| O AN
SOE R ECE G TR AL
% 37 ¥ qaT Wgar § 5 W@ W
I faamama % a1d =1, 711 o awa
T ¥ AR IW F FT AR R
a7 39 gaq fagdy @Y 3@ 7 T
A9 qEATE AF I A w1 fade
T, < #Y Feq fHan, 9 & faers
wrarwr 3308, wfEA fergea A F9-
ez et &1 9 "ow &, o e
o 7o o & I ¥ IF qwa T AT |
99 g7 e fehg wT ¥ wogd ¥
97T AT HCEAT AT T I\ A @I
% fa¥ 97 awg €A ¥ saw fade
feary ... . (|IWA)

shri Nambiar: All this is wrong,
not a fact.
st o wo At : o IAFIIA
§ g Wgar g fr S 3§ 9w
S #7 fadg @t Ty fFar 1 99
freTaey FT A1 39 A fEAEnr
7w g MK § owm v e
“Communist countries never invade

another country, or a democratic
country.” -

ﬁﬁ%%ﬁﬁﬁa’rﬁwﬁ. F fo
mi%%,gwﬁhﬂ%m%ﬁﬁmz%_gl
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[ wro o wr]
% Qe w1gaT g £ W T gk 2w
& I AT 1Y W I/ FT FoA7 AT I
RErtndtErckiufoinduis
I T ST A Fg (6 A g HT AA
TR FEAMTE N TI®HT
TETO I T @ g g

# 3 T § 5 woR X A A

FrOMfed | aes d7 afta TS |

NIRAAT FaeTgam d1 T
TN Fifeeew w6 7
HRZET 7w HIWA AE 3 A
# quT =rgan g fF forg aed dewm
AG 3 Ihvaew & 7 #1 &g ¥
IqH T HT gFA BT FIH FA & oy
QoxrEodto Fo o { FE Twd AT
AR g A FT AT 7€ & 5w F =
N Frpfae qEt §, AR ag e A ar
TE R, T@ A TF §) afew D
ang ¥ @ 9 wxe wfwe qwt
g AR GIAATF § AT A% FH-
free adl 31

% 35 W AT A A fadd
¥ adg A Wt Fgav AEar g 1 o faEd

F oo e § Fegfael ¥ avg falm

et far st 3= WY < & e
¥ oy I w0 & 99 FY O F Fwn
¥ qoT arear § fF 99 59 axg #
aHa AT § i 9% 5 wildw w1 e
FA FT §IW AT & AT FER W
fag < #1 gaTe waT & A« FAifE
37 ¥ fagia Feafre o ¥ T faea
foe ft a7 Fafre dl & @ |
FMI MR INE maR@SF
wfqwEmg s # 35 @ oA
g1 37 FT 3T QY oAy T B A
TR T AT
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N TgE N 5 wEw T §
&o THo Fo F I § =W WY
T IAE @R Y | T X HARR
g N e A § Afew S
AAEH A R § | A AT qE ¥
HETE TG § HAT A FPA F FT
EAWIE K ST ¥ (AT IRATE
fF o7 9g o A A et Ty §,
JwET O FRA § a9 AT a® T
g # qEl w1 ag | AW § o
Fepfaee Ol g &1 o fF o o
AFST  FY W ¢ 5 A el A
R e fAffer g N A | &,
I ARG § & WY WG & AT g
g fFa M F IR s w AR R
2 F FRL AT AR § 9 AA &Y
a8 1 $Q FT @ § | WIS g9 ¥ SuraEr
U q9T gHIR AT § |

Shrj S. Kandappan: Right Communist
Shri Mohan Kumaramangalam has
been appointed as the Advocate-Gene-
ral of Madras by the Congress; not by
the DMK. -

=t %o Wo Al : wfex ¥ F®
W A Fg F T AGAT AW qHTR
T QT | FEgfaee qEf &1 69 ¥
ger fadw § f5 owdwr ¥ a9 w0
AT ST g 1 & Ay aw feaen
atga § % & 1951 ¥ sfeaw a7
Figg AT # gf oY | AW I
T & a2 A w1 garen feav ar
# 979 Fen wrga g 5 e sl
s far ag T &
o ¥ § WR FE A9 A@T g A
Tg a9 NI W & 1§ awwar g
fF e = ¥ F@ S o oA
A e g9 W g T WK SaH
F1€ ¥ o R W TG A0
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ST AR T F i ¥ w0 g,
% oft wgn A § fr gt 2w A
fifr, ga<r FwR  #® Gf
o ogmd mE A Afr agda
FTTrEwT #1 ¢ 1 g gfmr ¥ feet &
g WY FATET AL FEAT AT & 1 W
gfrn ¥ &= F @ Sl wo Ay
§ 1 o folr ot A ot Aw Q¥
# AT AT A & A g e
T 7 T afew At F AW, aTED
F qaTaw ¥, d) g9 S9H " grfaer
wr & fad dac @R §1 wfew
TR T A ¥ st @ et #
Taifna § 5 3 w7 § 5 awe ¥
gHHT 7eE AEY AT Tifed A 3
TOTT A § i 7 fers e
T AT & ©F B aTT T4 AGY
FTH, gAY AT FT AT 4 A4 HX 7
39 48 W1 ATfe gaT ¢ f gy s
#ifr & a7 gay I g Farfea AT
2

TF A I AT | F FgAr qrgar
grogafggamframtan g
HANT &1 FHT §, I GHIA AT
gt @er & foaar aga anfed ar
g ey € fv gamy 3w F Av0 #:
g A &% | g9 ¥ gH FEHT
ared & fe swdw & A A wm
o zafad @ oaw fFogw
THAFT F WA H W wed 7
agara A R ¥ A ag WA & R
faedY o1 g@t 3w ¥ AR @@ AR
Fordra & g 4 W A A F A
wat 7%, agt F o A &, agt 9w
FOAFAT KA AT G AR FAD
T 91 | A wwT ag A @
- qﬁé FTH Gl BT T
w3 § a1 W gEk 4w e
Hee @ W, Fhw #} 34 TH
o w Az A W E | W Ew H
1123(Ai) LSD—I1.

Motion 2388

T @ AU A IEW wEE
TAF ATy TR AR T A
& SR UF T G e o
TR IEF & AT 57 Helt STo afgewr
ferar % s & o ¥ 0w aw
i dt | w@ 5fE ag aw w2
wfed & gent oA qqr @ f
T AT AT g T AAD F AT |
I I § 77T F GR B q=91 & fady
faes arc @ 77 ¥ 1 7 wEE o
T8 qeam s iy mar a1 g S
Fmm g T AE R fa e fo
TAT AT T & WX @ AT AR
g ATIMRIE N NI T Ao
fear o1 @13 1 wew WA ¥ q@ W
vag d oy Wl @ fF W
T <1 & & T & STt Y gt Ay
%, a5 A1 g@ 7 g, AW F faw e
AT | AT FAR I G TR H
aw 0 § fF gat kA ¥ g ww
A& FATAT AThRE W G AR Y ATAFT
gra wfwesr w1 ogfw o ggEE
a1 gATdr Wd amEEdr @t A @fv
qg iy afewr gafed & 59 I @ F1 FgA E
fe gt wreqw & o oo 1o @
T ¥, WATT AT FEY § WM A
S S
F A FEAEFAE § ITH g LT G
ﬂmg{q;@,wam“ﬁ
g adl G § aY W A TR
gy, srrorwar qa1 gt a9 TR A
faw &7 43 &, IqT Ber G 7T A1
fdrm A ¥ 9@ wEN § ST ¥
SATET FTIRT IS AHA |

% s W § fo fogem ¥
AAgT o A qg IF T|ET A T
wegfree qEt B aw qEQ A
qréta # fodee B & 1 wEe THo
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[=Y o o wwi]
o o HYo FI F=E ST TW T
20 w19 § 99 f& T quw ofeqt
I faerse z@ @@ W A &) W
fegeam & fow g ¥ worgdl ¥ gy
ez fam § sdt o & 1t W
gt stmoat fF &1 1967 ¥ fergeam #Y
T ! e aeg ¥ foiae s g
¥ I AR W A7 99 a9 919
FREF ORI IR @T A
ST AEwEE g | fegww &
FAAT IS TAF] GG (I a9 76
7z R oo R gfa
wfawara & s w1 S¥wr w1 gfe
¥ JGT TT H S TF JAAGH
T G FT @ F fg@m s
16.03 hrs.

[MR. SPEAKER in the Chair]

Shri Krishna Menon (Bombay City
North): Mr. Speaker, Sir, I rise to
register my opposition against the
motion being debated on the floor of
the House now for two days. I do not
do so merely on the basis of my side
or your side; I will see to that when I
vote. But there is no obligation upon
me to participate in the debate if I
had no arguments. Secondly, what I
am registering my opposition to is not
that a motion of censure is moved, but
this particular motion. I believe my-
self and I say this not in a spirit of
formal tolerance of cynicism regarding
the right of the opposition to move for
censure of the Government. The right
of the opposition to move for censure
is a legitimately established matter of
parliamentary procedure. So far as I
understand, unless there is a situation
where the opposition is willing to take
over the reins of Government, its pur-
pose is to raise a debate, so that sug-
gestions from the other side as well as
from the Government side may come
forward. It is not as though this
House is divided into two lobbies at
the time of the debate.

Now, before us is ap opposition
which has in its unserried ranks
rather a heterogenous group and the
motion has opened the floodgates of
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the opposition, rather the oppositions
and we heard a very large number
of criticisms which cancel each other.
But, before I proceed to that, I want
to pay my tribute to the Mover of this
Resolution who, with his unsurpassed
eloquence and t™at degree of restraint
as can be expected from the leader of
the opposition has put his case before
us. This being the purpose of this
motion, I would like to look as to what
has been said at that time.

There is no doubt that there is a
certain amount of anger, a certain
amount of cynicism and abuse of the
opponent in the arguments that come
from both sides. But, so far as I
know, if it is an attempt on the part of
the opposition to invite other people
into their cave, I do not know, they
did not succeed. I do not want them
to come over here. They are rather
a burden upon ourselves and I hope
there will be no further exodus. But
what has been revealed is that the
opposition to the Government as com-
ing from different sides create a pecu-
liar situation, that those who are gene-
rally spoken of—I do not know the
exact meaning of this—as Left, they
move so far left that they get into the
right and those who are on the right,
they more so far on the right that
they get to the left, and there is encir-
clement with the result that they
get together.

At the same time, it must be said
that the Mover of the Resolution and
the Opposition as a whole had taken
no risks; that is to say, there is no risk
of this country being left without a
Government, or an interregnum or a
sudden change because the motion
would not be carried, I very much
doubt, even if the whole opposition
vote for it. Equally, they carry no
burden because they do not take any-
thing more.

Of the demands that are made, one
is first of all, the Government should
go. No doubt, the Government will go
next March, there will be a caretaker
Government and the Government will
come back again. Secondly, asking the
Government to go is only saying that
they are in disagreement with certain
policies, and that I will refer to. I
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believe that it may be said that the
main points raised are one, in regard
to devaluation, and the other in regard
to international policy and Indo~China
and the third about moral values that
the Congress should attach to them-
selves.

With regard to devaluation the main
complaint, so far as I could make out,
was that the Finance Minister was car-
rying a drum which he allowed his
colleagues to beat. - I think it is a good
example of team spirit, that is, divid-
ing labour, or it may be that the drum
is too big that he cannot get his hands
out. Then it is also possible, that they
are objecting that they were not allow-
ed to beat the drum here for the first
two days. In any case, it is an exam~
ple of team spirit; if it really means
collective responsibility as my friend,
Shri Patil tried to convince about it,
even though it is difficult to convince
me about that, then it is a great ad-
vance. The other part of the remedy
that he has proposed is what is called
a national Government. Now, this
observation was preceded by the obser-
vation that what the Government of
63 or 65 people is concerned with is
keeping their own seats. If a person
who advocates the formation of a na-
tional Government happens to be a
leader of an opposition group, then it
may be said that he is ensuring a seat
in the Government and nothing else.
Therefore, it appears to me that the
approach is much the same in all these
matters,

Then, we have also been advised on
the moral character of the Congress.
Obviously if the moral position of the
Congress was such, the author of the
suggestion would have left long ago.

1 am not going to be provoked, either
by the speeches on this side or on the
other side, to go into the question whe-
ther devaluation was inevitable or not.
I have a kind of mind that does not
regard anything as inevitable. I do
not believe in the economic determin-
ism of any kind. Therefore, I do not
want to speak on inevitability of one
thing or the other.
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Motion 2392
An hon. Member: Speak up your
mind.

Shri Krishna Menon: What I want
to submit is that we have a parlamen-
tary system of Government where the
Government is responsible to Parlia-
ment. Now we have a situation in
our country where various economic,
social, political and other factors which
already existed have either been
accentuated or altered in the context
of devaluation.

In other words, devaluation has
taken place and it does not serve any
purpose for me at ‘the present time to
go into the question whether it could
be avoided or otherwise. The fact is
that it is here and I have to look at
it as to what is the consequence of it,
how we are going to follow it up and
for what purpose. The first is to avoid
further devaluations because it is al-
ways the practice that one devalua-
tion is followed by another. Devalua-
tion, devaluation, demonetisation and
then collapse—that is how it goes.
There I want to see that the condi-
tions which follow should be of a
character that do not lead to further
devaluation.

I am not one of those peeple who
have objections either to the American
Government or any other government
putting forward its own point of view
whether I like it or not. You must
expect them to do, either by persua-
tion or by whatever method, what
they think is right in their own in-
terest. It is up to us to accept it or
not. Therefore I am glad to be able
to tell you that in the post-devalua-
tion period and arising from it, there
have been considerable indications
that the circumstances that may lead
to further deterioration are sought to
be stopped by Government.

I belong to a party supporting a
government that is totally, irrevocab-
ly and, what is more, unalterably
committed to socialism.

Shri Nambiar: Committed.



2393 No-Confidence

AUGUST 3, 1966

Motion 2394

Shri Krishna Menon: Neither the the prestige of the Government does

Government nor the Opposition nor
even the majority of Members of
Parliament on this side can alter this
because the economic factors in the
country are such that it cannot sur-
vive this mass of poverty without
certain equalitarian distribution. . . .
(Interruption). I do not think he can
add anything to this. I am glad to
think that the Government having re-
iterated this position in the face of all
these difficulties, it is my duty to see
that for the strength that they require
to carry out these measures—and they
have been difficult ones—should have
the support not only of the party of
the Government but the country as
a whole,

The follow-up action is not mere-
ly a matter of sentiment but it deals
with a large number of administra-
tive actions, reorientation not of poli-
cies—it is very difficult to draw a line
between policy and administration—
but in regard to various policy mat-
ters. Therefore, we have to bear in
mind one thing. We have to assist in
the following up of this. It will be
wrong for the Opposition to think of
all of us as yesmen. We have lnree
S’s—socialism, swadeshi and self-
reliance. It is common ground that
devaluation has created certain oner-
ous burdens and those onerous bur-
dens have been considerably increas-
ed in our debt service charges and
the accession in the quantum of
money that has to be paid out for
import purposes. Also, we may add
to it, whether it was justified or not,
that this kind of a thing always gives
a shake-up to the Government. A
shake-up is of two qualities, but it is
a shake-up all the same. Therefore
its position in the world also is not
affected, is not influenced in that way.

The material conditions or require-
ments that are called. for in carrying
this burdem are not either economic
or technical or anything of that kind
but are a greater and fuller involve-
ment of our people in the develop-
ment of this land. That involvement
is possible only in conditions where

not get pulled down. There is no
question of blowing up this Govern-
ment but what is called in the Eng-
lish papers about the British Govern-
ment today of trying to puncture
which is not going to be of great as-
sistance to us. The greater involve-
ment of the people, therefore, means
that there must not be in the minds
of our own people a feeling that it is
a government on sufferance.” We are
not a government on sufferance.
Therefore that impression should not
be sought to be conveyed to the people.
Whether I belong to this party or the
other, because it is a national problem,
the image of the Government both
domestically and in foreign fields
must not be such. When a represen-
tative of this country speaks at inter-
national conferences, it is not the mili-
tary, economic or other resources in
the world, or lack of them  but the
feeling that behind him are the masses
of our people. Therefore, that image
has been kept up.

The third requirement is that what-
ever may be the circumstances, we
must have a definite - and insistent
move towards what is called self-
reliance. Now, great many quotations
and counter-quotations have been
made here which, T may say with
great respect, are unrealisticc. No
one, neither a Member of the Opposi-
tion nor a Member on this side, has
said that you must have foreign aid
or you must never have anything of
the kind. It is a question of when,
from where and how much. Pandit
Nehru has been repeatedly quoted
on this. In 1952 when the question
first came up, what he said was this.
The terms for accepting foreign aid
and the possible risk following from
this were mentioned by Nehru in the
Indian Parliament on December 15,
1952:

“Privided we are strong enough
ourselves, I really do not see why
we should be afraid of accepting
the kind of aid that would help
us to progress more rapidly. With
that aid, we could do many things
which we would otherwise have
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to postpone. Foreign aid involves
a slight risk, not so much of be-
ing tied down as of compromising
in a moral sense. There 1s no
reason, however, why we should
be afraid of accepting foreign aid
if it does not influence our policy
or activities in any way.”

Therefore, it is upto us. There are
countries which are totally cpposed
in ideologies. Yugoslavia is an out-
standing instance. It accepts a large
quantity of foreign aid. It is not the
acceptance of the foreign zid but the
conditions under which we {ake it and
the pressures to which we subject
ourselves.

Only two days ago, the Governor of
the Reserve Bank speaking about tak-
ing foreign aid said that tkere comes
a time, there is a limit, when it may
affect our policies and when it becomes
not desirable. Therefore, we should
not say either ‘Yes’ or ‘No'. That is
not the answer. It is a question of
flexibility. This involves a great deal
of flexioility and when flexibility is
introduced in the institutions, in the
administration of the Government, the
Government carries a very heavy
burden and in carrying that burden
also there must be the support of the
people as such and a more scientific
approach to problems, as [ said, in
regard to foreign aid, whether it is
agriculture or industry, has to be
taken.

Now, there have been observations
from both sides of the House—-I regret
to say there have been observations
from this side also—that the present
devaluation is the result of economic
policies followed over a long period.
I have no time to develop this point
because I am speaking against the
clock. All that I need say is that
whatever policies of this Government
were till 1961-62, they had been rati-
fied by the electorate. So, there is a
limitation and you cannot go back
from them. It had been decided by
the electorate at the last elections that
whatever was done uptill then was
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al] right, that they had confidence in
us and they sent us back. Similarly,
this Parliament, time after time, has
approved the policies of the Govern-
ment during this period. Therefore,
raising this question is either an at-
tempt on the part of the people to
say this is inevitable or to say that
the whole Plan must be thrown out.

Then, we come to the question of
what we have to avoid most. We
have to avoid over-dependence upon
aid because if our development is
given out or is possible only if we get
aid, then we give over the decision
to the aid-giver, that is, if you say,
“There can be no development unless
I get aid”, then the aid-man will say,
“I will not give it this way.” There-
fore, that is one thing we have to
avoid.

There is another reason why I say
the motion of censure is wrong at this
moment, One of the main factors we
have to deal with is the Plan. In the
last few days—our information comes
from the newspapers or the meetings
and so on—the Plan which appeared
running the risk of being scuttled,
either from within or without, which
was incurring a great deal of attack
mostly from big business interests
because the Plan by definition is
against private enterprise, has beeu
diverted. The Prime Minister an-
nounced the other day the quantum
of allocation for the public sector and,
what is more, it seems to be realised
now that the size of the Pian, one way
or the other, has to take into conside-
ration the fact that the people should
not be thrown out of work, that
standards of life should not go down
and that we have to provide a certain
margin for the increase of population.
And what is more, the balance bet-
ween the various sections should be
maintained. The Plan carries its own
momentum, I hope, as time goes on
and I have no doubt that it will. This
kind of prescription comes from ab-
road that you must give priority
to agriculture as if we dc not know.
The people who suy that you must
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give priority to agriculture are the
people who said 15 years ago, “you
grow grains and we will give you
planes”; that is to say, they were afraid
of the industrial advancement of this
country; it is these people who offer
this advice in season and out of
season. It is not possible to develop
agriculture without industry any
more than it is possible to develop
industry without agriculture. This
is a very unrealistic division and,
therefore, the Plan that is conceived
by the Gevernment is seized of this.
I will not develop this point further
because of want of time,

The next item that we have to think
of is the resources available for the
Plan. This problem of resources is
not peculiar to our country. This
problem of lack of resources is also
suffered by the richest countries in
the world which are also affected by
the same problems as devaluation.
So far as resources are concerned, I
speak for myself that it would be
almost impossible for us to find the
resources for development unless we
control the sources of credit, establish
different philosophies in regard to
credit-worthiness and also recognise
the value of man apart from the
bankers. That is to say, the first step
that has to be taken is to see that
money-machine does not become the
hand-maiden or the servant or the
vassal of those who are already
monopolists, whether you call that
nationalisation of banks or otherwise.
It does not mean substituting a civil
servant for a competent banker; that
is not nationalisation. It means tak-
ing the whole purpose of it. It also
means garnering of the resources that
are available in the country by a very
large-scale spread of the institution
of insurance whereby the desire of
the people to avoid risks and provide
against them is exploited for the pur-
pose of enhancing the riches of the
country. That insurance is not only
covered by life insurance and fire
insurance, but in developing countries
so many things have to be looked
after because the investment is con-

AUGUST 3, 1966

Motion 2398

siderable; whether it is failure of har-
vest or drought or war, whatever it
is, these should be insured against.
If such an insurance is done in this
country, then the Government should
be able to garner a large quantity
of resources. What is important is
that it should be under public control.

The next point that I want to go
into is conservation, conservation of
resources, whether in regard to food-
grains or in regard to steel or in re-
gard to Parliamentary time or in re-
gard to use of buildings; whatever it
is. Conservation is a creation of
wealth. I will not go into examples,
but it is known that either for lack
of scientific knowledge or for various
other reasons, very large quantities of
material that are necessary for deve-
lopment are wasted. That is all right
in the United States because they
work on the economy of waste; that
is to say, if they do not waste, they
cannot survive. But we cannot afford
to do that.

Then 1 take the other things one
after the other. It is impossible te
speak about development in our coun-
try without speaking about agricul-
ture. Agriculture is always allied to
population. Whenever there is an
economic problem, I think it is usual-
ly asked, “what are we to do with
population explosion”. I have repeat-
edly said that population does not ex-
plode, but only grows. I think the
best wealth of our people is popula-
tion. Family planning is for other
reasons and for other purposes.

In regard to agriculture, it cannot
be regarded merely as a technological
proposition. It is not only a problem
of chemical technology but of social
engineering as well. Government
realises, whether in Party circles or
otherwise, that there is a comparative
slackness in the implementation of
land reforms or in enabling the per-
son who cultivates the soil to feel
that he is cultivating it for himself
and not for somebody else.
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The second is the technological ad-
vance that has to be made in the
Ppassage of the produce of agriculture
to the stomach, which is at the back
of all social engineering, where either
by large-scale procurement or by mo-
nopoly procurement or by using the
powers of the State one has to see
that the phenomenon that those have
more shall have still more and those
who do not have anything shall not
have anything at all has to disappear.
That means the control of the machi-
nery of distribution to the extent
that is necessary. This is not a dog-
ma or a philosophy or anything of
that kind. It is merely to see that it
does not stick in the conduit-pipes
either of distribution or anything else,
or in a physical way as such.

The advancement of agriculture
also makes us hit up against the prob-
lem of the inputs into agriculture.
The present Minister of Agriculture
follows a philosophy of larger in-
puts. Nobody quarrels with that pro-
vided the balances are maintained. I
believe that no argument about input
into agriculture should put us in a
position of mortgaging our future;
that is to say, the commitment in re-
gard to foreign fertilisrers or foreign
seeds or whatever it be should not on
the one hand be of a character that
might impoverish our soils or con-
taminate our crops and on the other
hand place us in debt for a long
time.

It is equally true, just as we say
about foreign resources, that in times
of scarcity food may have to be im-
ported. But it is no incentive to the
farmer if every time you want more
you go somewhere else. In that case,
why should he produce more? There-
fore, this has to be balanced in this
way. Here again, this is not recita-
tion of something academically, but
Government seem to be conscious
and they seem to be more .anxious
about this than ever before. because
I read only two davs ago in a news-
paper which is usually one of the
newspapers that seem to know the
mind of the Government, that the
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policy in regard to food would be of
a characte: where the import of
foodgrains would be restricted to
somewhere about 3 million tons, and
the remainder would be collected by
procurement. I have always held the
view that by going away from agri-
culture, this country will not be able
to feed itself and deal with both the
social anq evil consequences of scar-
city unless we are a nation for the
purpose of feeding itself only. There
are other implications of this also.

While it is true that we have a
federal Constitution, we are not a
confederal country. There is only
one country here. Sometimes people
come and tell me ‘In your coun-
try. . .’ as if Kerala which is my
part of the country is not a part of
this country; it is not my coun-
try, but it is a part of this
country. So, we have to take
all this land ag part of one country.
I am glad that gradually there is a
growing recognition in the ruling
party itself that this division of this
country into various sectors for the
purpose of feeding itself, however
difficult it might be to overcome it,
has to go.

Then I come to the question of
prices. It is not possible either for
this government or for any govern-
ment to continue—by ‘government’ I
mean a democratic government; any
government, I suppose. with force can
rule for some time—unless the prices
are regulated. The regulation of
prices simply means this that the
optimum amount of commodities and
services are available to the largest
number of people, if not to the whole
of them. This is what is meant by
the control .of prices in a system
where the goods are not distributed
freely. That becomes accentuated
now in our community because the
great necessities of life such as the
care of health, education, housing etc.
are all matters of buying and selling
and not of provision. If our commu-
nity were such that education had
not to be paid for, housing had not
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to be paid for, and health services
had not to be paid for but would be
part of the public service, then the
whole price structure would perhaps
play a role with lesser significance.
But so far as we are concerned, our
survival is dependent upon the holding
of this price-line. This holding of
the price-line does not mean keeping
the prices where they are, but it
means making available to the peo-
ple those essentials of life which
make the largest number of people,
especially the poor people, happy.
Since you have already rung the
the bell, I would only like to say
this that whatever regulations may
be introduced, and whatever law may
be passed, and however much we may
disregard fundamental rights or
anything of that kind, it would not
be possible to hold the price-line by
legislation. Prices can be held only by
the control of the essential produce
at the source and also by the neces-
sary degree of control in regard to
the flow of it; that is to say, unless
there is procurement of these essen-
tial goods it would not be possible
to hold the price-line. Whether Gov-
ernment nationalises the production
or not, the main thing is that it must
be under the control of the commu-
unity so that nobody can hold the
community to ransom. That is what
I would like to say with regard to
prices.

Now the only other item with regard
to this development is that concerning
foreign trade. In regard to foreign
trade, one of the arguments that has
been put forwarq as the reason or
justification for the purpose of deval-
uation is that it would enable us to
deal with our adverse balance of
trade. I am not going into that ques-
tion; I do not want to indulge in
predictions of one kind or another.
But if we have to have more foreign
trade and wipe out our deficit of
nearly Rs. 500-600 crores—in regard
to the United States four or five
years ago, our adverse foreign trade
balance was Rs. 800 crores and today
it has gone up to Rs, 8,000 or 4,000

AUGUST 3, 1966

Motion 2402

crores or something of that order—
the only way to wipe it out, it is
true, in these liberal days of today,
is to see that we pay for our imports
by our exports. There is no other
way, unless you borrow. Therefore,
the largest quantity of production
that is required for export purposes
must materialise if we are to attain
this objective. You cannot export
what yoy have not got. That is to
say, unless surpluses are created, it
is not possible to export. The crea-
tion of surpluses means not only
technological development but also
all the other things that go with
agriculture, and the realisation that
our country changes and so does the
world change, and that there is no
particular sanctity attached to what
are called conventional exports and
there should be no antagonism to
other exports which are not conven-
tional exports. And this cannot be
done by merely demanding austerity
from the people. That may work for
a few days. If you ask them to starve
on Monday, they may eat double the
quantity on Tuesday.

Shri Nambiar: Well said.

Shri Krishna Menon: Therefore, it
is necessary to create these surpluses
which means not entirely but in cer-
tain strategic regions nationalisation
of foreign trade. That does not mean
the setting up of 5 State Trading
Corporation and introducing the me-
thods of the civil service in trade.
That is not what is meant. By handl-
ing those essential things which are
requireq by people, in those areas
by proper marketing organisation and
knowledge of the requirement of the
people, we can create new fields of
exports and produce the goods only
for that purpose. We may not even
want them ourselves; we orly be-
come the shopkeepers and manufac-
turers of the world to the extent re-
quired.

Therefore, the advance of foreign
trade has to be thought out in this
way. It is now admitted by Govern-
ment—-as critics have said before—
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that all these various devices that
we have been trying, call them in-

centives—have done more harm than
good. These have not promoted any
trade. We must recognise the fact
that we have been priced a lot out
of the world market; what is more,
we have not only been priced out, we
have been qualitied out of the world
market because of our lack of stand-
ardisation. We have to create confi-
dence in this respect. That is an-
other reason why Government should
come in in this.

There are one or two other
ters. One is with regard to foreign
affairs. Both Shri Mukerjee on the
one hand and Shri Patil on the other
have spoken on Vietnam. This is not
a foreign affairs debate and I am
not going to go into details. But let
it be understood that we carry a very
special responsibility in this matter.
1 say to the Oppostion that this is
the least apt time to have put Gov-
ernment in the pillory on this mat-
ter. In Shri Mukerjee’s own words,
the Prime Minister is supposed to
have said—I have not heard of it; I
have not been to Kerala recently—
that we can do nothing. Let us as-
sume that that is true. A few days
afterwards, she said we must do
something. That is an advance. Es-
pecially when with very great diffi-
culty. the Government are trying to
do it, that is not the time to say ‘no’.

With regard to this, the main diffi-
culty is not with Government but
with a large number of people who
think that America’s Vietnam adven-
ture has an evangelical or moral
character. 1 think, therefore, it is
better for us to realise that this is
not a new policy. Ever since the
death of Roosevelt, the policy of ad-
venture, of invasion, has been follow-
ed. That was when Nixon went over
and the Vietnamese had to compro-
mise.

mat-

1 will just read two extracts. The
New York Times said in 1950:

“Indo-China is a prize worth
a large gamble”—not to stop
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the Chinese from coming to In-
dia—

“In the North are exportable tin,
tungsten, manganese, coal,
lumber and rice; rubber, tea,
pepper ang hides. Even be-
fore World War II, Indo-
China yielded dividends es-
timated at 300 million dollars
per year”.

“Our own State Department told
us what this war is about as
clearly as anyone could wish
only one year later”.

We have only partially ex-
ploited South-east Asia’s re-
sources. Nevertheless, South-
east Asia supplies 90 per
cent of the world’s crude
rubber, 60 per cent of its tin
and 80 per cent of its copra

and cocoanut oil. It has
sizable quantities of sugar,
tea, coffee....”

That is the economic motive. People
need not be squeamish about the use
of the word “imperialism”. This is
what imperialism means. Imperial-
ism is not in the flag or soldiers mar-
ching, it is the economic domination
of a country in order to obtain cheap
raw material and to have a market
for selling its goods. That is from
New York Times, and you know it is
a newspaper in a_ free country.

Then comes President Eisenhower
just after he was elected President of
the United States. And what does he
say?

“Now let us assume we lost
Indo-China. If Indo-China goes,
the tin and tungsten we so great-
ly value would cease coming. We
are after the cheapest way to pre-
vent the occurrence of something
terrible—the loss of our ability
to get what we want from the
riches of the Indo-Chinese terri-
tory and from South-east Asia.”

I read this not in the way of carp-
ing criticism, but because there is a
genuine feeling among people that
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this is a holy war of some kind. Un-
less it is in our national interests it
is not a holy war.

I leave it at that except to say that
now we have in this matter advanc-
ed, or rather decayed into the further
stage where the Government must
have the feeling that the entire
House is behind them, because what
is called the demilitarised zone, for
your information, is but six miles in
width, nearly four miles on the north
of the Ben Hai river and two miles
on .the south. There is no such thing
as a river, it is a water course. It is
now said that in the southern region,
the South Vietnamese part of the re-
gion, in that narrow strip, there is
concentration of North Vietnamese
troops,—how they skipped over the
four miles one does not know—and
therefore they are bombing. What
is our concern in this matter? Mr.
Patil gpoke today about our special
responsibility. Here, I want to ask
the Government: hag this nol be-
come now a war of the intervention-
ists against our own people, because
this demilitarised zone is policced by
Indians, Canadians and Poles? This
demilitarised zone is under our con-
trol, and it is we who are being dis-
lodged by the bombing that takes
place.

The Prime Minister has made it
quite clear that there can be no oro
gress in this matter until bombing
stops by the interventionists. These
interventionists would do whatever
they like. Anyway, I am not going
into the question of the horrors of
this war. Therefore, when it is said
that you must return to the Geneva
principle, it merely means that the
interventionists must go out, because

the Geneva principle means Indo-
Ching must remain neutral.
I come to the last point. Wz are

members of the International Mone-
tary Fund. It is my submiszion to
the Government that-all these years
we have not used our position with
sufficient daring. I believe we sub-
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scribe 600 million dollars, which is
now going to be raised by 100 mil-
lion dollars or so. We have subiait-
teq to their rules. when the accom-
modation that we can get from them
is a very small proportion, there is a
fight going on about it. And the
devaluation p-oposition and all the
circumstances that go with it are not
peculiar to us. What are they? They
are, first of all, the difficulty of in-
ternal credit, adverse balance ol trade
and a punctured Government. Ger-
many, Britain and the United States
are all in this position. The United
States are very considerably afected
by adverse balance of trade, which is
increased by 15 million dollars of ex-
penditure in Indo-China, and by scar-
city of goods; it has got difficulty of
interna] credit, and it has also a
punctured Government in the sense
that the present Government has only
40 per cent of the support of tne peo-
ple. Therefore, it is necessary for us
to take a positive position in the
affairs of the International Monctary
Fund and see that the International
Monetary Fund is not the handmaid
of somebody else. The Committee
of Ten has been sitting for a long
time and produced no results on the
problem of world liquidity, and it
cannot be solved here. I say the time
has come for us to demand that the
dollar shall be devalued.

Shri Nambiar: Well said.

Shri Krishna Menon: Because, if
the dollar is not devalued...... (In-
terruptions). This is lack of under-
standing. While the Pound is devalu-
ed alone, we are in the soup, we go
further down. That is why in this
House I have said that we devalued
in 1949 and we have devalued now.
but these are two tvpes of devalua-
tion. In 1949 we devalued when the
rupee was strong, we had consider-
able foreign balances, and we de-
valued in order to save the Pound,
the standa-g currency. 1 was one
of the people who very strongly ad-
vocated devaluation at that time.
Now, I think we must boldly say,
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boldly join France and Germany not
only France and Germany but the
German bankers and the Dutch bank-
ers in saying that the dollar must
be devalueqd and if the dollar is de-
valued then I think we can retain
our position. That is the way to wipe
out the result of devaluation. Mr.
Wilson in Washington yesterday sug-
gesteq  that there must be devalua-
tion of the dollar. Therefdre, we
must proceed in this manner, assert-
ing our position in the IMF and not
take the view we have always
taken. It has now been proved that
the World Bank has not much control
over those people but they seem to
have too much control over us. There-
fore, we must not put all our eggs
in one basket but negotiate with
other countries separately. Thai is
also increasingly the view of the
Government.

Mr. Speaker:
time is up.

Shri Krishna Menon: I conclude by
saying that what we are concerned
today in this post-devaluation period
is with follow-up action in which
the Government requires the full
support of our people, in meacures
such as import substitution. It is
possible because this is a national
problem; it is not a party problem.
No one can escape the effects of de-
valuation. Price rise is not confined
either to the Opposition ir th2 Gov-
ernment party. So, whiie this mo-
tion is one where the criticism of
policy is justified, it is said that two
men beat the drum or three men
beat the drum, still the drum is there.
Therefore, I would submit that this
particular motion of censure must be
taken merely as a parliamentary de-
vice. just as you want to cut one
rupee if you think that the Govern-
ment is not spending enough; if you
think in a particular estimate, say
education, you must spend 5 crores,
you do not say that you must spend
5 crores but you cut the demand by
100, but that does not mean that you
want it to be cut. So, I take it as a
parliamentary device in that way. I
want to express the view that the

The hon. Member’s
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last few days, particularly the sti-
mulus of devaluation 'must activate
us in such a way that further deva-
luations do not come in and what is

more we do not take orders from
othe: people.
=t a3 qne (THIT) - WA

wgi & ooer ag A E fE A
qA T AlawAw TE&TT W AN FI
Hqa7< fzar |

16.43 hrs.

[MR, DEPUTY-SPEARER in the Chair]

I TR, T & A 1 wigwary
FETa AT § & e gRAA Ay &
faw et et § | W woAT wTAAT
Y FOOIT AT F ATI ¥ IIN FAT &
2 a3 gl ¥ iy ot ofew ] =
7 g TSy 3 f5g a3g & wwor
T weT ¥ far 3% wF = faom
gf & W aF qar wigw gnn g f
FHT F ANT A ITET gg T/ wTRT
@ g T ASF ¥ I W
I ) SHR W FF AT §
FEEITHAL & AT qFAT RIS F A
9T AW F qGy g AEANT F ARl
A Mt & IA0AT | qH AT ALY AT
fF qrag aifes 9E 9 3 @ w0
T@ F A fF oF A qFAC F
raT AR FB AE g1 fas arwie
¥ 7w qg ¥ 9w 57 e &) ww
femmer & S F4T FART aF [ A
¥ oy AT AT & [T FHT
g TH TG & THIT & Fa § F
T TN § WRrET § w1 s &
I T I & FHIT T g4 & F
91 AAST AR W OTE F @
AT FAT F 9T T @ ¥ FHIC
FT aFc & 5 79 30 ¥ 37 d § Far
T OFUY ¥ AT W I F
TR FT TF § 1 AT G ITH
qrEt & W\ A AOwwa § 98 R
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gE T A AER ) I wEw F =
T Il FT TS AAT AER 4vy
TR 9g I9g 9% fadmy aried) #1
T 3 A AR Fgfee el ) aw
T F AT 7T 7 | g Fga § 05
B9 AW ¥ guTqRr #Y Gl Ger AT
IRy § ol wiedt & W waw
4T F§ ¥ & AR q@AT WEAT
f& @ wUET g wIONTE  F
faumgal 1 At & NSIN FAT F T
FUT ITHRT GIHT G TGS qT AT
a7 I w0 ¢ 3w 3w A A
| 4 9T 5 TN JqF qIRT 45
3¢ & faasr aroa sy 1 gferr & A
ITHT FHYET W IAFT FAT BRI
IgF fod A7 ATTHT THATE TGV ST |
& wqst g feweT Swar ..

Q¥ WA Q2T © g T 2 |

ey amEa: A 3 om
0% 97 48 gu § ) wrfEw «ieT g,
Fme #, FT F AT qw F qu gl
smgt ¥ gfewa & 1 frr) wEw
g f5 w7 w3w a2 ¥ fawfew ¥
FAFAHT F1 THE F T T R
gaTaTa # AT AV HIIT AGT § Fafw
ag I99 TS A FL W@ F 99T M
WA 77 ¢ 41§ S §8 WO a®
fearaT =ean § % o Wifad |

ot = gudr feadr o afey
& Fga & e de # o g I
afes & ag i Fgar g am waw
AT T fergeama & qATHEET AT
A & G/ 9T qOFT AT AT 1 T
R ¥ AN W& & #R S|
FT e @ &1 AN FAT CF HIA-
g qe 99 T ) TH 99 §O AT
¢ afew & Sa= swfrmra areEET T
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F1 AT o g & afi ¥ 4%
W Fg A @A § | AN F®  dfqaw
§ fafesg fraT § TR SEF ATEAR
A FgIA G AT Y Fear g fE
FW F AR FT AE AT @I g
WX AT FHF qIEGE A& T gHHY
AT FFT IETAT AR F

o o T T aTq TW §IT
FE 7 fa=Y 45 g 79T foar @
ag frasr gaT &1 91 &1 FTr qdEt
FT 99T ¢ | F4T AT FH & £ o dro
T # AT qar fegr omar § g qw x
FeaTw ¥ a7 fear mar &1 =wrw Agar
feqt zifad s gt wiel 3 & #1q
FN =TT

arst & saat a feear S
g 0&F Id T fF G To  SqgRaw
A& F woe fovama “J0 Fgre” F forar
& BF 57 aTeAT FHT9 I F FwT 9
R &@a F AN A IgHT AGFE
foar a1 59 Fqu F Hz fegeny w1
S AT TET 4T WX IqF "
qTaT S A7 4Y AR I 9 gfera { Ay
=TSt far ar 1 o AZE F IR g
Afoar g fF Sg aqr ag Aaam A A ¢
IgR faar fF e aaa @ gar
fareft o 3 w1 =Y gfere ¥ AR & AT
§ Y woT Ao & far 9] owaT ¥
IET &1 A1 gfera F A& T AT
ar ¥ qiEt S FY @eg ST #
gfgar #1 HT F@TI AT HAGH
gfera fagea «nmt 9T wifsar s@r@T
fearat & g for=T F30T ar anfory
AR W z9 W § 7T oR mfa F19q
G W WR AW A QG I H
qaaa a1 § @ws &7 ww H
¥ foqg da g1 R =W 4§ fgena
A AT A F ozw g q
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W F fadr da g 1 & wowr mww
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81 W A g AT AR &
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F AXFE Fgd! & i 3w Fow Ny =0
g1 @z F Y 7 ogw e
E 1 T A F AT i T T e
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i F fo @t s W@ gAm,
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F FAT q6T TS § i 98T I Ew
Tl FT MG W A fawrw F aw
IR TSI F & WrE S Y W@
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S ¥ g fFar 9w /A gEgr O
Srq ot TE A 1 wed Wy faw wEr
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g A aEa @ ) fRdfaEi Y R @
AT E AT TF T, 79 T FOn
Tgh ¥ W @r T Wi AR it
fadfal MR E 1 FowEy fF w
A THF AW F foy w9 G o,
T Fgr av fF i B & FTFS A
T T Ty fr ofa & FT I T
oy forde & 3w ¥ 9w §%e d@T
W & fo, ag e & 2w ¥
faard 7 34 & ¥, smq fordam &
R A & §he & fay J Jw F
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THAET A @ F q@ S §
w7y g awle aw A
YR AR T AT W ET
mEanga g AT FE Qe
# af far , ww A F v
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AU EH A TF 19 Far o fr Frdt WY
2w & A AfFT 37 N TwRE ;¥ Fww
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AT E AN AN GTE & | @a
FY 30 F AW T qAE ¥ FWA TCE |
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§ 1 AfFT AT e FEE A
TTTHY IT T AR F FT H1E AGHC
TH @ TTR | AW F JAIAT AR
T A

(FREst) -

Y TRASE AT
AT FT WE 1 3T A4, K
ITFT

J =t ax aw¥7 o fear
NTAFQE) T frdearf am@
F &, wifgat A a@ w7 § 3w
¥ faar w8 wo8 fagra & fowr
aa FE E ) gw A AW FRN @
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N T ANR F i ar ) T
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Shri R. G. Dubey (Bijapur North):
Sir, I have heard many speeches from
the opposition and I do not think this
no-confidence motion has any proper
basis or ideology behind it, because
the opposition has nothing in common
except their hatred towards this Gov-
ernment and the Congress organisa-
tion. That js so to say a very negative
approach in this matter. So far as
we are concerned, our approach is
based on socialism, democracy and the
development of the cooperative sec-
tor.

It is said that we are deviating from
the path of Socialism. Here I must
mention that Soviet Russia, Yugosla-
via and other Socialist countries are
still in the stage of building up Socia-
lism. Therefore, there is nothing
wrong if we are also in the stage of
building Socialism. All our financial
and fisca] policies are so regulated
that we can have control from the
point of view of the whole range of
economy so that we can attain our
goal towards Socialism.

Some time back a veteran Com-
munist leader, Shri Bupesh Gupta, said
ir. the course of a speech “as and
when we attain power, we do not
mind the capitalist economy continu-
ing for some time to come.” In China
they have tolerated the nationalist
bourgeoise. So, there is nothing
wrong if we tolerate the private sec-
tor in a planned economy. Through
our fiscal agnd monetary policies we
have got control over both the public
and private sector, So, nothing
comes in the way of our regulating
the various sectors of our economy so
that we can attain our goal.
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Coming to prices, there is agree-
ment in this House that the prices
have to be brought down, if necessary
by taking some drastic steps. The
Finance Minister has already announ-
ced that we shall reduce the size of
the Plan and effect economies in ex-
penditure in both the Centre and in
the States. The utmost economy is
being effected in non-development
projects. These are concrete measu-
res. It is necessary that we take some
effective measures to have gome con-
trol over the Dbusiness community
which takes advantage of situations.
More often than not, it is having its
way and creating trouble for the
country. In Punjab the Governor had
taken, some drastic measures Which
had 3 telling effect. About 800 traders
were arrested and it had some effect
on the price level

1 agree with hon. Members that one
supermarket will not make any diff-
erence overnight, But if supermarkets
and co-operative societies are estab-
lished not only in Delhi but all over
the country, 1t will have some effect
on the price level. But we have to
wait for some time to get that result.

Devaluation has created some
situation by which we have to stand

because devaluation was inevitable.
So, we have to stand by what has
happeped. As my other colleagues

stated, the follow-up measures have
to be taken. We are doing it in both
the Centre and in the States. Some
drastic measures are being taken. As
an example, the case of the United
Kingdom was mentioned. They have
taken some very severe steps in the
various sectors of their economy so
that the value of the pound sterling
could be maintained.

Mr. Deputy-Speaker; He can con-
tinue his speech the next day. We
will now take up the Calling Atten-
tion Notice,





